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the year ending the 31st March, 
1962. [Placed in library.   See No. 
LT-838/63.]. 

(xv) Annual Report of the Development 
Council for Food Processing 
Industries for the year 1961-62. 
[Placed in Library.   See No. LT-
839/63.] 

(xvi) Annual Report of the Development 
Council for Heavy Electrical 
Industries for the year ended the 
31st March, 1962. [Placed in 
Library. $ee No. LT-840/63.] 

(xvii) Annual Report of the Development 
Council for Organic Chemical 
Industries for the year ending the 
31st March, 1962. [Placed in 
Library. $ee No. LT-841/63.]. 

(xviii) Annual Report of the Development 
Council for Glass and Ceramics for 
the year ending the 31st March, 
1962. [Placed in Library. See No. 
LT-842/ 63.]. 

(xix) Annual Report of the Development 
Council for Internal Combustion 
Engines, Power Driven Pumps, Air 
Compressors and Fans and Blowers 
for the year ending the 3lst March, 
1962. [Placed in Library.    See No. 
LT-843/63.;. 

NOTIFICATIONS UNDER THE EXTRADITION 
ACT, 1962 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI B, R. 
BHAGAT) : Sir, on behalf of Smt. Lakshmi N. 
Menon, I beg to lay on the Table, under 
section 35 of the Extradition Act, 1962, a 
copy each of the following Notifications of 
the Ministry of Externa] Affairs: — 

(i) Notification    G.S.R.    No.    55, 
dated the 5th January, 1963. 

(ii) Notification    G.S.R.    No.    55, 
dated the 5th January,    1963. 

[Placed in Library. See No. LT-858/63, for 
(i) and (ii).] 

THE    WEALTH-TAX     (EXEMPTION    
OFHEIRLOOM JEWELLERY OF 

RULERSAMENDMENT RULES, 1963 

SHRI B. R. BHAGAT; Sir, also on behalf of 
Shrimati Tarkeshwari Sinha, I beg to lay on 
the Table, under subsection (4) of section 46 
of the Wealth-tax Act, 1957, a copy of the 
Ministry of Finance (Department of Revenue) 
Notification G.S.R. No. 128, dated the 19th 
January, 1963, publishing the Wealth-tax 
(Exemption of Heirloom Jewellery of Rulers) 
Amendment Rules, 1963. [Placed in Library. 
See No. LT-859/63.]. 

THE TRIPURA LAND REVENUE AND LAND 
REFORMS (AMENDMENT) RULES, 1962 

THE MINISTER OF HEALTH (DR. 
SUSHILA NAYAR); Sir, on behalf of Shrimati 
Maragatham Chandrasekhar I beg to lay on 
the Table, under section 198 of the Tripura 
Land Revenue and Land Reforms Act, 1960, a 
copy of Notification No. F.39 (38)-Rev/61, 
dated the 1st October, 1962, publishing the 
Tripura Land Revenue and Land Reforms 
(Amendment) Rules, 1962, issued by the 
Tripura Administration. [Placed in Library. 
See No. LT-851/ 63.] 

MOTION OF THANKS   ON   PRESI-
DENTS ADDRESS—continued 

SHRI P. N. SAPRU (Uttar Pradesh): Mr. 
Chairman, The President has in his own 
inimitable way focus-sed our attention both 
on our internal and external problems. Our 
approach to them, despite what the 
Opposition Members might say, is on the 
whole both wise and right. One of the big 
questions which we have to consider is as to 
how we can meet the challenge which is not 
merely of a military character which China 
has posed for us.   It has no doubt become 
impera- 
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our defence capacity. We have to induce our 
youth to join our Armed Forces and to equip 
them properly. But I suggest that even our 
defence capacity cannot be developed merely 
by external military and either from the West 
or from the East, the necessity for which I do 
not deny, unless we are able to work our 
democratic system so as to make possible for 
it:— 

(a) to bring the basic industries which 
we must build up under a system of 
public ownership or control which 
gives to our workers a sense of pride 
in being partners in their actual 
running; 

(b) to run our planned economic system 
in such a manner as to combine 
controls in the economic sphere 
with freedom and initiative for the 
cultural and spiritual development 
of the common man; 

(c) to redistribute our national dividend 
in such a manner as to secure social 
justice for the unfortunate sections 
of our community. 

Our Government, no doubt, appreciates the 
importance of these principles hut, 
nevertheless, we need to introduce an element 
of speed in our efforts. For one thing, it is not 
possible to achieve these objectives without 
breaking up the arbitrary power of monopoly 
capital, and fusing our people who are divided 
into groups of those who have the good things 
of life and those who have not, into the unity 
called the nation. 

Sir, the ideal of fraternity, to which 
reference has been made by the President, and 
which is emphasised by our Constitution, 
cannot be achieved by pursuing or adhering to 
policies which accentuate class differences 
arm ignore the hardships suffered  by  our  
common  folk.      We 

have to be vigilant in seeing that this is 
done. The difficulties of the common man 
in the existing conditions are real and we 
have to take note of them. 

We are a democratic state and we pride 
ourselves on that fact. But if we wish to run 
our democracy successfully, we must discover 
some method of combining real and important 
differences with a much deeper underlying 
unity among those who compete for the vote 
of the electorate and for power. I am men-
tioning all this for in a few days we shall have 
presented before us a Budget which is bound 
to impose upon us heavy 'burdens. That bur-
den should fall fairly and squarely on those 
who are in a position to bear it. And in 
framing our taxation proposals we should bear 
in mind the picture of the poverty-stricken 
man in our vil-:- lages and in our towns. After 
all, our j agriculturists form the large mass of j 
our population. Can we say that ; there has 
been an overall increase in agricultural 
production in the first two years of the Third 
Five Year Plan? Weather and climatic condi-
tions, despite our irrigation projects, continue 
to influence our agricultural production to a 
considerable extent. Our objective was to 
achieve a 6 per cent, annual increase in our 
agricultural production, with a target of over a 
hundred million tons. But we have not 
achieved that target yet; we have not reached 
anywhere near that. Actually there has been a 
fall in the production of rice in West Bengal 
and Bihar and a significant fall in the 
production of jowar in UP., Maharashtra and 
Madhya Pradesh. Emphasis should, therefore, 
be laid not only on major but also minor 
irrigation works, soil conservation, supply of 
fertilisers and Imanures, distribution and 
popularisation of agricultural programmes. 

There should be a more definite move—
and I would like to emphasise this—in the 
direction of co-operative farming, 
consolidation of holdings and multi-purpose    
co-operatives.      Non- 
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official machinery drawn from all classes of 
society should be associated with the fixation 
of prices. There should be some machinery of 
price control for the consumer. We need the 
appointment of a Central committee and State 
committees to examine the whole problem of 
prices. 

Industrial production has, no doubt, 
increased to about 9 per cent. Fortunately, 
there is a Cabinet Minister now incharge of 
our Defence Production. But what steps are 
being taken to associate our workers with the 
actual running of these industries? Our 
directorates continue to be drawn more or less 
exclusively from the business community, the 
civil services and the professional classes. 
The working man has no place in our 
directorates. We have made some move in the 
direction of Whitley Councils but I would go 
further and plead that the workers even in pri-
vate industries should be treated as 
shareholders and given the right of electing a 
certain number of directors to their concerns. 
Our goal should be to work for a form of 
socialism in which workers run their own 
concerns. We have no official report as yet on 
the effect of our planning programmes on the 
re-distribution of our income so far as the 
various sections of our community are 
concerned 

[THE DEPUTY CHAIRMAN in the Chair] 

Has the income of the lower middle group 
increased? Has the income of the middle class 
not gone down? These are questions on which 
I would like light to be thrown and I think it is 
important that in this connection work should 
be speeded up so that we may have a clear 
picture of how our Plan has affected the 
various sections of our community. 

I am opposed to any pruning of our Five 
Year Plan which, considering the needs of 
this country, is on the whole, a moderate one. 
Too much reliance on foreign aid which may 
be necessary   for   the      immediate      
moment, 

should, as far as possible, be avoided. 
Ultimately our aim should be to be self-
sufficient so far as it is possible for any nation 
to be in the matter of our defence production 
for foreign aid, howsoever indispensable to 
meet our immediate needs, cannot 
permanently solve our defence problems. 

There are politicians in this country who 
are not merely critical of our foreign policy 
but who question its very basic assumptions 
or character. I fail to understand how in a 
world divided into two rival blocs, each of 
about equal strength and possessing nuclear 
powers, it would have been, speaking not 
from an idealistic but from a realistic point of 
view, wise for us to align ourselves with one 
bloc or the other. Such a policy might have 
won for us the friendship of one at the 
expense of the hostility of the other. Looking 
therefore at the question from the point of 
view of our permanent interests, it would 
have been highly impolitic for us to identify 
ourselves with one bloc or the other. 
Alignment could not have avoided the 
Chinese invasion. I have not been able to 
understand how we could have avoided the 
Chinese invasion. China invaded Korea 
notwithstanding the fact that the U.S.A. was 
in the field. Our non-alignment has helped the 
maintenance of peace in the world. Certainly 
it has helped us not only to preserve our hard-
won freedom but it has also helped us to push 
forward the movement for colonial freedom 
all the world over. Six of the non-aligned 
countries have produced a plan which, if 
accepted by China, can provide the basis for 
talks and then for negotiations with that 
country. Had they merely denounced China—
and it is easy to denounce China or for that 
matter any country—they could not have 
rendered any service to us because they are 
not great powers— I say it with all respect to 
them—in a military sense. Their strength lies 
in the just and impartial attitude that they 
have, on the whole, adopted. 
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Much of the credit for the Colombo 

proposals which are, by and large, fair, goes 
to the U.A.R. and Ceylon. While remaining 
firm on certain principles, and the Prime 
Minister has enunciated those principles in the 
various speeches that he has made, we have 
not ruled out negotiations and insisted upon 
conditions which are impossible of fulfilment. 
Wisdom has to be combined with strength and 
reasonableness with firmness. Diplomatic 
victories cannot be won by Slogans and the 
strength of a country cannot be built up by 
heroic attitudes and refusal to face realities. 
The attitude has to be firm and yet reasonable. 
There are people and parties who think that it 
is possible for us to do in this 20th Century, 
without planning and rely more and more on 
private enterprise with the assistance of 
Dalmias, Shanti Prasad Jains and Sriyans 
Prasad Jains for our economic development. 
No one denies that in a democracy, 
differences among groups representing the 
Right, Centre and Left are inevitable and it 
may well be that it is only through a clash of 
competing ideas that correct policies are 
evolved but our rightist friends should 
remember that if the necessary economic 
adjustments fail to be made by the democratic 
process, they will inevitably be carried out by 
dictatorship, whether of the left or of the right. 
Rightist policy such as is advocated by them, 
can only be worked in a poor country such as 
ours, by a Fascist dictatorship with frightful 
disasters and abuses which will make this 
country a home of reaction and all the evils 
that go with it. 

An extension of public ownership which 
can take many forms—I need not dilate on the 
many forms that it can take—and control over 
the monetary and banking policies are 
essential prerequisites for a successful 
functioning of our planned economy. For the 
efficient running of democracy there must be 
same agreement on the basic issues among 
poli- 

tical parties but if the basis itself is attacked, 
then there is, I venture to think, danger to the 
democratic way of life itself. 

Reference was made by my respected 
friend, Shri Bhupesh Gupta, and some others 
belonging both to the right and the left to the 
so-called abuse of emergency powers by the 
Government and they have pleaded for the 
release of those who are being kept under 
detention. Personally, Madam Deputy 
Chairman, I have a profound dislike for all 
repressive legislation and while I am not pre-
pared to say that emergency powers were 
unnecessary or have been abused by 
Government to the extent that the Opposition 
makes out, it has, nevertheless, become 
necessary for us to review the extent to which 
they can be relaxed in the altered circums-
tances of the country, consistently with the 
interests of public order. We are going to have 
by-elections and they cannot be held without 
a free expression of opinion by political 
parties. It is also important for us to remember 
that communist parties all the world over have 
not, by and large,  supported the Chinese  
action. 

THE DEPUTY CHAIRMAN: How much 
more time would you need? 

SHRI P. N. SAPRU: What time have I taken 
please? 

THE DEPUTY CHAIRMAN; You have 
taken about twenty minutes. 

SHRI P. N. SAPRU: I will finish in another 
two minutes. The character of communism 
has been undergoing modifications. Let us by 
all means take action against those who are 
working against national interests. But in our 
attempt to do so we should discriminate 
between those who constitute a danger to the 
integrity of our country and those who take 
only a somewhat different view as to how the 
Chinese menace should be fought from that 
which appeals to us. This vital consideration 
should be borne in mind by our authorities. 
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After all, the emergency cannot be a 

permanent one and I hope that the 
Government is alive to this fact. A large 
number of people are in detention. Are there 
adequate reasons to hold that all of them are 
pro-Chinese? Why must we proceed on the 
assumption that Indian communists or for that 
matter, members of other parties are worse 
than Italian or French communists? Anti-
national activities cannot be fought 
successfully by policies of negation. The fact 
is that as Mr. John Strachey remarks in his 
"Strangled Cry", experience shows that: 

"Unless economic changes can be made 
rapidly, a modern industrial society runs 
amok in alternate war and stagnation. But if 
these indispensable economic 
modifications can be made by democratic 
maans then the central dilemma of our 
epoch can be resolved." 

We have to show that democracy is capable of 
solving our problems and that it is capable of 
remodelling our economic and social systems 
in accordance with the will and interests of 99 
per cent of our population. If we can do so, 
then we shall have shown the superiority of 
our economic system over the Chinese one 
and be able to rely upon the loyalty of our 
people. 

Finally, Madam Deputy Chairman, I would 
like to say a word about Kashmir. This is a 
delicate issue and I do earnestly hope and 
pray that 'the negotiations which our 
respected friend Sardar Swaran Singh has 
been conducting so ably will bear fruit. It is 
vital in the interests of this subcontinent that 
there should be unity between India and 
Pakistan, for without that unity we shall lack 
the strength which is needed to face struggles 
in the modern world. We cannot, of course, 
achieve that unity at the sacrifice of 
principles. 

I would like to conclude, Madam Deputy 
Chairman, with a few words 

to our friends of the opposition and I would 
say to them that they must understand that 
representative institutions for their successful 
working require that real and important 
differences should be reconciled with a 
deeper understanding of the various forces 
which are working in the community. 

Thank you very much for the indulgence 
that you have given me, Madam Deputy 
Chairman. 

SHRI JAIRAMDAS DAULATRAM 
(Nonimated): Madam Deputy Chairman, in 
speaking on the President's Address delivered 
to the Members of Parliament I wish to 
confine myself largely to one basic and 
fundamental question to which the President 
also felt compelled to give the largest space in 
his Address. I am referring to the situation 
created by the Chinese, not aggression, but the 
Chinese annexation of a part of India. This 
development in the nation's history has many 
consequences, temporary and permanent. It 
has consequences which are political, 
consequences which are social, consequences 
which are economic. It is impossible in the 
brief space of time allotted to me to deal with 
these various aspects properly. I shall, 
therefore, confine myself to one single aspect 
of the question, namely, how to solve the 
problem created by the Chinese annexation 
and how to prepare for and prevent further 
developments, whether of military or political 
character. 

There is no question that India is deeply 
committed to methods of peace. It was this 
deep committal to methods of peace which 
possibly has led to these unfortunate develop-
ments. It was also not realised by China that 
India was capable of resisting with methods 
which cannot be termed peaceful. And so we 
pursue this road of peaceful methods. But it 
will be unrealistic and unwise and imprudent 
if we do not take an objective view of what is 
going to happen as a result of the pursuit    of 
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methods. What are these peaceful methods? 
Direct talks, mediation, some kind of judicial 
arbitrament. But we are dealing not with a 
normally constituted political mind. We are 
dealing with an abnormally constituted 
Chinese political mind and the experience 
gained during the last few years and parti-
cularly during the last few months, makes us 
not to give up the methods of peaceful 
approach but to give up the hopes of 
achieving results thereby. If we deceive 
ourselves with extraordinary hopes, then we 
are likely to have further reverses of various 
kinds. 

Now, what is the make-up of the Chinese 
mind of which we have had experience? The 
Prime Minister of China directly met our 
Prime Minister a few years ago in Delhi. They 
had talks, and the talks related to the boundary 
question. The impression left on the mind of 
our Prime Minister as a result of those talks 
was that the border disputes would be easily 
solved, or as if it did not really exist. Yet 
within a very brief time this understanding and 
impression created on our Prime Minister's 
mind were repudiated. It may not be known to 
many, perhaps it may be known to many 
members, that the Prime Minister is in the 
habit of recording every night the main 
happenings of the day and the most important 
discussions he held on vital issues. And yet the 
Prime Minister of China repudiated what he 
had told our Prime Minister. We had then 
many happenings on the border and notes have 
been exchanged for the last seven or eight 
years. What is our experience. Not a single 
inch has been yielded by the Chinese mind as 
a result of the exchange of notes. What 
happened thereafter? Our officials and Chinese 
officials met for eight long months and 
discussed the facts of the case and as a result 
of that eight months' discussion we found that 
the Chinese mind had not yielded an inch. 
After that we had correspondence between our 
Prime Minister and     the Prime 

Minister of China. That correspondence also 
showed that not an inch was yielded. We had 
then the Co!ombo Powers' intervention, well-
intentioned intervention. They had a formula. 
They put it before the two countries. China 
did not see her way to accepting it though she 
created an impression that she had as good as 
accepted it. Six weeks have passed since then, 
more than six weeks since the Colombo 
Powers met, and we find that China is not in a 
mood to yield a single inch. 

I do not think that any talks that will take 
place are going to make the Chinese withdraw 
from the area which they   have   developed   
and   the  roads which they have constructed 
because they  consider  it  part  of their  terri-
tory and they consider the roads vital for the 
defence of Tibet and Sinkiang. People have 
expectations from    these peace talks; I too 
would wish to have. But as day passes after     
day,  I get convinced  that though we may have 
talks, the talks will not    solve    the problem 
and the  annexation of    the Ladakh area    
will, probably    in    its entirety,     remain 
undone.   It is not, however,  a  question  of 
even     status quo.      There is a delicate     
situation developing in NEFA.    Conditions 
are not  static  there  though     apparently 
static.   I think our Government   and the 
nation is faced with a very difficult and  
delicate   problem,   not     only   in NEFA   but    
also   in    the neighbourhood.      This    is    
part    of our territory,    admitted    by    China    
to    be controlled     by     India.       The     
Mac Mahon Line is, the limit of our control 
and yet today we are not able to send   in   
there   our    normal      armed police  which   is   
always   stationed  in that area for the 
maintenance of law and order.    The effect of 
this on the morale  of  the  people,   on  the  
prestige   of   our     Government,   on      our 
moral  authority    and    the  attempts which 
the Chinese are making to make ideological  
infiltration  into  that  area are all such 
developments    that   we cannot allow things 
to remain as they are.    Members may be 
knowing that 
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the Chinese have removed certain individuals 
from NEFA, taken them with themselves for 
the purpose of re-infiltration back into Assam 
and other parts of India. They have taken from 
there men belonging to Manipur whom they 
will indoctrinate and ,see that they are 
available to them for work in Manipur. They 
have taken from there men belonging to 
Sikkim for the purpose of sending them back 
to serve their objectives in Sikkim. So also, 
they have taken men belonging to NEFA itself 
whom they will be sending back there for 
China's own purposes. 

In the face of these difficult and delicate 
aspects of the situation, our Government has 
the very arduous task of maintaining its basic 
policies and also preserving the security and 
integrity of our country. We are driven 
compulsorily, despite the heritage of 
Gandhiji's movement, to depend on other 
methods of self-defence and even Gandhiji 
permitted the method of armed self-defence. 
Now, when We are faced with this problem of 
developing our armed strength, we come 
across certain difficulties. The nation faces 
these difficulties, the Government faces these 
difficulties. After all, India and our 
Government want to be friendly with all 
nations. We do not believe only in Afro-Asian 
solidarity. As a matter of fact, Afro-Asian 
solidarity has got an anti-complex against the 
rest of the world who are not Africans and 
Asians. That is not the basic policy of India 
and should not be. We wish to be friendly to 
all nations and we expect all nations to be 
friendly to us. At this particular moment when 
we feel that we have to develop our military 
and armed strength, we expect assistance and 
help from all friendly nations but un-
fortunately, on account of certain ideological 
commitments, on account of certain political 
views, on account of certain basic differences 
in outlook and approach to problems, Russia 
is not able to do what we may wish it to do.   
That is how I may put it.   Rus- 
1225RSB—4. 

sia has made it clear, when the question of the 
delivery to us of the MIG planes arose—she 
made it plain to China and to her own 
friends—that it was not possible for Russia to 
send these planes while India is in conflict 
with China. In a confidential letter sent by the 
Communist Party of Russia to all the 
Communist Parties of the world, this is how 
Russia explains its position with regard to the 
delay in the despatch of the MIG planes. This 
is what the letter says: 

"The Russians say that they had n0 
choice but to stop arms delivery to India 
during the Chinese attacks but once the 
Chinese halted their attacks, the Russians 
came to the conclusion that there were no 
grounds for not fulfilling their obligations 
to India and the Soviet Union is now 
fulfilling its commitments and will 
continue to fulfil them." 

Now, I do not want to discuss the merits 
and demerits of her decision but we have to 
take it as a dead certain fact that Russia, in the 
case of a direct armed conflict between China 
and India, will remain disabled by its political 
views, by its ideological commitments, by its 
distant international objectives, to rush to the 
aid of India. Now, that leaves us with the only 
alternative of looking to other friendly 
nations. Now, I believe that India is wise in 
following a policy of non-alignment and I 
think experience has also shown to every 
nation, in either camps in the world, that that 
non-alignment policy of India is wise and that 
it should not be disturbed. 

But what is happening in our own country? 
While India wants to be friendly with all 
nations and at this critical time more than 
before wants to maintain that friendly 
relationship which enables India to develop 
its own strength, We find that attempts are 
being made to queer the pitch for this, 
attempts are being made to spoil 
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relationship between India and the countries 
which are inclined to assist us. Their 
inclination to assist us is the result of our own 
request, of our own invitation, of our 
agreements. Seeing the situation as it is and 
understanding the objective necessities of that 
situation we have invited and requested 
certain powers to help us to strengthen our 
military machine and our defences. At this 
time a new trend is developing in our country 
to spoil those relationships. 

SHRI   A    D.   MANI  (Madhya Pradesh):   
Very old trend. 

SHRI JAIRAMDAS DAULATRAM: It is 
not a question of Right Reaction or any other 
such Reaction. I belong to a fairly independent 
school of thought both with my personal 
history behind me whatever it may be and my 
personal views but I sometimes feel that what 
is developing in India is a Left Reaction, that 
is, forces apparently leftist are coming in the 
way of the interests of the country, so shaping 
their policies as to create an unfavourable 
atmosphere for building up our defence. This 
is what one of the parties in our country has 
repeatedly said in a recent resolution. I am 
reading from the Resolution of the Communist 
Party which is as recent as February 12th. 
These are the type of remarks which are not 
merely contained in this Resolution but which 
are going to be the basis of propaganda by the 
Communist Party in the country not only 
through their Communist organisations but 
through all the cultural, literary and other 
organisations which they are able to infiltrate 
into and influence. May I take a minute or two 
of the House and read those few relevant 
sentences to give an idea as to what is the 
thought that is sought to be generated and how 
our international relationships are attempted to 
be spoiled? 

This Is what the Communists say: 

"Any further delay in accepting the 
Colombo proposals in full on the part of 
China only facilitates the manoeuvres of 
imperialism,". 

That means  the    manoeuvres of the 
Commonwealth and the United States. 

They further say: 

"During the crisis created by the Chinese 
aggression India's policy of non-alignment 
has been viciously attacked by imperialists 
which see in the abandonment of this policy 
the fulfilment of their dreams." And they 
say again: "The imperialists have singled 
out non-alignment as the main target by of 
their attack." 

Then they say: 

'The U.S. and other imperialists are 
trying to embroil India and China in a 
prolonged war". 

It was also said by one of their 
spokesmen here that "the imperialist 
pressures have grown on the country and 
the Government." 

In the face of a definite, clear and specific 
statement by our Prime Minister that whatever 
help we are being given to strengthen the 
defences of the country is on our own request 
and invitation to certain countries, it is not 
correct, it is not proper, it is not wise, it is not 
patriotic to try to spoil our relationships with 
these countries. The Commonwealth and 
America might be considered her enemies by 
Russia but surely they are not the enemies of 
India. Therefore a party within India cannot 
generate this kind of outlook and this kind of 
view in the country. As I said, it is not pat-
riotic and if the Communists want to retrieve 
the honour which they got when the Prime 
Minister told them that the original Resolution 
of the Communist Party was cent per cent 
nationalist, then all this kind of propaganda is 
wrong, apart from the fact that it is unwise and 
anti-national. I do hope that all parties in 
India, whatever their other differences, will on 
the matter of defence be firm and united. 
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We may try to regain all that we have lost and 

we may try to prevent the further developments 
that we apprehend by the methods of peaceful 
talks or through the Hague Tribunal which 
China is not going to accept because they 
consider it a bourgeois Tribunal. Nor is China 
going to accept any other arbitrament because 
arbitrament means give and take a compromise 
solution. That means that you do not really solve 
the prob.em, and regain what you have lost but 
live with the problem unsolved. Therefore in 
view of the present situation and the coming 
situation—and when I say the coming situation I 
have in my mind the very significant word used 
by the President, he used the word 'menace' as 
late as February 18 —in view of all this, I hold 
that there is no alternative except to develop the 
armed strength of the country. After all the 
doves which are fluttering on the shoulders of 
the Premier of the Soviet Union, the doves of 
peace, the milk-white doves or the milk-white 
doves of peace which are fluttering on the 
shoulders of the President of America may have 
nuclear teeth as either of them is discovering. 
Therefore let Us speak from strength. I feel that 
India is going through a very very important 
transitional stage and I think that India of the 
future, if it cannot depend upon the non-violence 
of the strong of Gandhiji, has no alternative but 
to develop the strength of its arms and any 
attempt by any Party to vitiate the atmosphere 
here for this is the greatest possible disservice to 
the country. 

 

 

"This House places on record its high 
appreciation of the brilliant struggle of the 
men and officers of our armed forces while 
defending our frontiers and pays its 
respectful homage to the martyrs who have 
laid down their lives in defending the 
honour and integrity of our motherland." 
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"With hope and faith this House affirms 
the firm resolve of the Indian people to 
drive out the aggressor from the sacred soil 
of India, however long and hard the 
struggle may be." 

"It is not necessary to doubt China's 
goal—the Chinese dictator-ship fears 
competition from Indian democracy and 
wants to put an end to it. Still, eight or ten 
years ago, China could consider India as a 
friend, a supporter. The possibilities that 
India by means of socialism could develop 
against communism were regarded as great 
in Peking. 

A demorcatic India could have been 
regarded calmly in Peking as long as India 
remained weak. An India struggling with 
inner political difficulties, an India with a 
steadily worsening economy, could 
eventually become ripe for communism. 
Development in India showed, however. 



867      Motion of Thanks on     [ 25 FEB. 1963 ]       President's Address 868  
economic betterment a stabilisation which 
threatened to frustrate Chinese plans for the 
future. Hence, China's excuse of fictitious 
irregularities in the boarder struggle. 

The formal reason given for Chinese 
claims is that the border, the so-called 
MacMahon Line, was established by British 
imperialists. They accuse Indians of trying 
wrongfully to take over what these 
imperialists are said to have stolen from 
China, or rather from Tibet. Apart from the 
fact that this argumentation is quite 
unreasonable from the point of view of 
international law, it is a fact that China has 
on several occasions, among others, at the 
so-called Simla Conference in 1914, 
accepted this delineation of the border. It is 
also a fact that the border was drawn on the 
basis of history and tradition and also on the 
basis of geographical, ethnical and religious 
conditions. 

The Chinese argument naturally does not 
hold water as regards international law. If 
this border which was agreed by 
responsible governments and which besides 
has basis in history is not valid, then no 
borders are valid." 

If all is true, can there be any doubt 
about Chinese intentions? 

 
"It is clear to the opinion in Asia and 

Europe that, China is exhibiting purely 
aggressive policy towards India. Attempts 
are being made to humiliate India and 
disturb its economic construction with the 
aim of demonstrating the invincibility and 
strength of communism. Attempt* are 
made to convince other peoples." 

This is very important: 

" . . .of Asda that they 3houM choose the 
way of Chinese communism rather than of 
Indian democracy. In the l'ong run Chinese 
expansionism applies to all Asia and, then 
perhaps, also to the Russian part of Asia." 
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THE DEPUTY CHAIRMAN: You •an 

continue after lunch. The House •tands 
adjourned till 2.30 P.M. 

The House then adjourned for 
lunch at one of the clock. 

The House reassembled after lunch «t half-
past two of the clock, THE VICE-CHAIRMAN 
(SHRI M. GOVINDA EEDDY)  in the Chair. 
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"In the later days it was to be 

demonstrated that the same forces whLch 
were vociferous for the downfall of Mr. 
Menon were working for the downfall of 
Pandit Jawahar-lal Nehru and were waiting 
to hear when he would go to the Radio to 
announce his resignation." 
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"but regret that the Address makes no 
mention of the failure of the administration 
to suppress firmly the fifth column 
activities." 

"The Committee considered the issue of 
public utterances by some responsible 
Congressmen who had criticised the 
accepted Congress policy.    It  was  
decided  that their 

explanations should be obtained and should 
be placed before the Working Committee 
for further consideration." 

 

"The Committee also decided that no 
Congressman should join or associate with 
any function." 

—mark the Words— 

"organised or sponsored by any 
communal organisations like the Jan Sangh, 
the Hindu Mahasabha, the Muslim League 
or by the Communists or by groups or 
persona opposed to the declared policy of 
the Congress. It was also decided that 
Congressmen should not accept invitations 
from the MRA." 

SHRI M. C. SHAH (Gujarat):    Mr. Vice-
Chairman, Sir, I am thankful to 
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[Shri M. C. Shah.] you for giving me an 
opportunity to associate myself with the 
Motion of Thanks proposed by our friend here 
to our President. Usually, the President, in his 
inaugural Address, reviews the various policies 
and programmes of the Government that were 
enunciated last year and the future policies and 
programmes of the Government for the coming 
year. It is very necessary that Members of 
Parliament, and the nation also, should know 
what are the immediate policies and program-
mes; how we are going to implement them; 
how in the last year we faced any difficulties, 
if any; and how far and to what extent the 
Government was able to fulfil its promises by 
way of policies and programmes. Therefore, if 
we view the Address from this angle, it will be 
seen that the President has very rightly stated 
that the Chinese aggression is the main prob-
lem before the nation and that everything else 
has to be seen through that context. The 
Chinese aggression, we all know, is not merely 
an aggression; but China has taken over a large 
chunk of our territory. It is therefore just and 
prpper that our attention should be drawn to 
what we should do, what our present duty is 
and how the nation shall face this menace. I 
may give the House some historical facts; both 
China and India became free practically at the 
same time, in 1947-48. China and India are 
two great countries of Asia and somehow, it 
was the wish of Providence that China 
accepted the communist way of life and 
became a totalitarian country, and India 
accepted parliamentary democracy, 
parliamentary way of life. Both countries have 
huge populations, both have common ills. Both 
have got poverty and illiteracy and both suffer 
from various common ills. Both countries have 
decided that they should come up and have a 
status among the highly progressive countries 
of the world. But both countries accepted 
different ways of life, and the countries in the 
world were very watchful to find out how far  
a  great country like India 

can provide the economic balance for this 
nation of forty-four crores of people by the 
parliamentary way of life. Equally so was the 
problem for China. China was a totalitarian 
country; it was a communist country, but the 
aim was to build up the Chinese nation. Crores 
of people in China have also been peace-
loving. Now we have seen our Indda, and our 
Government, in their own way, formulated 
various Five Year Plans, and tried to see that 
the nation as a whole succeeded in its aim of 
economic well-being. It has been admitted 
even by foreign critics that India did well in 
pushing through these Five Year Plans and 
there was substantial progress in our country. 
As for China, as I said earlier, it is a 
totalitarian country, where the press is 
controlled, and the outside world can only 
know what the Chinese Government permits 
others to know. But even then we find that the 
big promises that were given by the Chinese 
Government to the Chinese people were not 
fulfilled. That slogan, that big ^eap forward in 
agricultural produce, has gone out and it is 
very clear that the Chinese Government has 
not been able to do for the Chinese people 
what it promised at the time when this new 
Communist Government took charge of the 
country. It is very natural therefore that the 
various countries of the world looked upon 
India as a model country and saw how crores 
and crores of people could be benefited in a 
peaceful way of life, in a parliamentary 
democratic way of life, and therefore the 
countries in Asia and Africa looked upon India 
as a model country, to see how it can serve the 
people best. Of course India never claimed it 
but there was the general impression that the 
variom countries of Asia and Africa looked 
upon India as a model country, at leader of 
Asia and Africa. I know the Indian 
Government or the Indian people do not claim 
that. But the facts are there. The various 
countries that became independent much later 
than our country and are on the way to 
development looked upon India as 
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a model country and they tried    to copy the 
various  schemes enunciated by the Indian 
Government to    help their people and to bring   
them to a fair standard of life.    This    perhaps 
China did not like.    China    had    a desire to 
be the    leader    of    Asian countries, but 
China was     foiled in that  desire.    As there 
was no  other better way,  India     had     
adopted  a peaceful way of life.    Our    
Government has been trying,    during theise 
fifteen years  after  independence,     to build 
up the economic life    in    the country, and as 
a poor country it cannot afford to spend money 
on military equipment     or     defence       
potential simultaneously.    Of course    now 
we realise  that  we  had     neglected   our 
defence requirements and looking to that 
weakness of our country    China tried to  
invade the country,  and we cannot but 
acknowledge   the fact that it  was  a  
humiliating     thing to  see that in NEFA and 
in Ladakh we had to face several reverses.    
That    does not mean that there is any 
permanent humiliation since the     country to 
a man has decided to face this challenge, and 
we are trying our best to build up our defence  
potential by executing defence programmes.   
It was also a tribute to our policy of non-align-
ment that at the time of crisis our friends, the 
Western countries, specially the U.S.A. and 
the U.K., came to our help,  and that might be 
one of the reasons which prevented    China 
from committing further     aggression and 
which made her declare an unilateral     cease-
fire.       The     question arises: What shall we 
do now?    Our friend  Jairamdasji  was  quite     
right when he said that India was a peace-
loving country.    India has    accepted the 
policy  of peace not     for     itself alone but 
for the rest of the world. But now, confronted 
as we are with China,   how  shall  we     
proceed  and what shall we do although we are 
for peace and have been peace-loving all 
along?    We have now to    face the military  
strength  of a  great country tike China with its 
inscrutable mind. We have to think again and 
we have to see how India as a nation can face 

this challenge. It is very necessary to face it, 
and in spite of our acceptance of a peaceful 
way of life we shall have to change over, and 
it will be necessary for us to make all pre-
parations for the defence of our country and to 
face aggressive China. For that purpose we 
will have to> accept aid from friendly 
countries. We are grateful to those countries 
which have given us aid at the time of our 
crisis but, as was said by our Prime Minister, 
defence is the responsibility of the country and 
the nation; we cannot afford to depend upon 
friendly countries for all time to come. If 
necessary, we may have to prune , some of our 
schemes. If necessary, we may have to 
postpone our development programmes but 
defence has to be accelerated and in a modern 
way, and therefore it is expected that in the 
new Budget we shall have to increase our 
defence programmes. In the last Budget it was 
only Rs. 300 crores and by Supplementary 
Demands it was increased to something like 
Rs. 700 crores but, faced as we are, it is very 
necessary that we shall have to spend a very 
huge sum for our defence preparations and for 
our defence programmes. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY): You have to conclude, Mr. 
Shah. 

SHRI M. C. SHAH: Yes, Sir. The nation has 
stood as one man and China has realised that 
India as a nation has sterling qualities to face 
such a situation and it has also realised that it 
is not easy to make India crumble down or 
make India seek its favour. Under these 
circumstances it is very necessary that defence 
preparations have to be augmented, 
augmented very seriously and at any cost we 
should see that India defends its honour and 
integrity and it continues to retain its status in 
the comity of nations. 



881      Motion of Thanks on   [ RAJYA SABHA ]     President's Address     882 
 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) ; Twelve minutes, Shri 
Ghani. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY): Please go on. We have to 
cover two more speakers. 

THE VICE-CHAIRMAN    (SHRI   M. 
GOVINDA REDDY) ;  Yes, go on. 
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THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Twelve minutes, Shri 
Ghani. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Please proceed; do rtot 
waste time. 

t[ ] Hindi   transliteration. 
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REDDY) : Please go on. We have to cover two 
more speakers. 

THE VICE-CHAIRMAN     (SHRI M. 
GOVINDA REDDY); Yes, go on. 
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SHRI BAHARUL ISLAM (Assam): Mr. 
Vice-Chairman, I associate myself with the 
Motion moved by Shri Akbar Ali Khan 
conveying our gratefulness to the President for 
his Address to the Joint Session of the Par-
liament on the 18th of this month. Our 
President is an embodiment of Indian wisdom 
and intelligence and ke, in a very precise and 
concise manner, laid down the policy of the 
Government of India in his Address. During 
the discussions on his Address, the use of 
emergency powers has been criticised. One of 
the Members of the Communist Party said that 
the emergency had been utilised for  
furthering the  ends    of  the 

Congress Party. He said that under the 
Defence of India Rules only the Communists 
were arrested. One of the Members of the 
Socialist Party said that one Member of 
Parliament of his Party was arrested when he 
was addressing a meeting convened for the 
purpose of furthering defence measures and 
only when he criticised the Congress he was 
arrested but I doubt very much whether this 
information is correct because I have my 
personal experience that in the name of 
attending meetings convened for the purpose 
of defence measures, I found some Members 
saying: "After all what is this? Whether China 
comes or we are under the Congress 
Government, it is all the same. You tillers will 
have to till the land." That was one kind of 
speech. Another kind of speech made by some 
antisocial elements was like this that it is 
easier to fight the Chinese, it is more difficult 
to fight the Government servants who are all 
corrupt and the businessmen all of whom are 
blackmarketeers. If such speeches are 
delivered m meetings convened for the 
purpose of defence efforts, particularly in 
areas like Assam, which are in the forefront of 
the Chinese aggression, was it or was it not a 
speech which was prejudicial to the defence of 
the country? If in auoh circumstances, some 
people were arrested, it cannot be said that the 
Defence of India Act was utilised only for fur-
thering the purpose of the Congress Party. 

I can also inform the House that not only 
the Communists and men of the Socialist 
Party were arrested but the Congressmen were 
also not spared. Congressmen suspected of 
anti-social activities were also arrested under 
the D.I.R., kept in custody and bail refused. 
There was no undue influence whatsoever to 
see that such people were released. Therefore 
it was not justified at all for hon. Members to 
suggest that the D.I.R. were utilised only for 
the benefit of the Congress Party- 
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[Shri Baharul Islam]. Then there was    
criticism of    the foreign policy.    It was stated 
by Shri Vajpayee that our foreign policy was 
absolutely wrong.   He illustrated it by saying 
that if our foreign policy   was right, why was 
India invaded by China as if from the fact that 
India was invaded by China, the inference 
could be drawn that our    foreign   policy was 
wrong.    I may ask the hon. Member that 
Pakistan has not been invaded by China or any 
other country. Can he say that the foreign 
policy of Pakistan is correct and therefore 
Pakistan has not been invaded?   Therefore, that 
inference cannot be drawn.   I may also ask  
another question of my    friend. Why was 
Mahatma Gandhi assassinated by a man of his 
own country, for the freedom of which he 
sacrificed his whole life?   Was it because the 
policy of Mahatma     Gandhi    was    wrong? 
Therefore from the fact that a country has been 
invaded by another country because its foreign 
policy     was wrong or a man was assassinated 
because his policy was wrong is not correct.    
Mahatma Gandhi was assassinated because his 
policy differed from the policy of the assassin 
and the latter could    not      tolerate    it.    
Similarly, China has invaded India not because 
the foreign policy of India was wrong but 
because China could not tolerate India with a 
different ideology to rise so high in 
international    reputation. The Opposition 
justified    their criticism of India's foreign 
policy from the fact that India was invaded by 
China. On the other hand, it can be said that 
because the foreign policy    of India was right, 
therefore, during the days of its difficulty India 
has been able to get friendly help from different 
countries of both the blocs as also from non-
aligned    countries.   Furthermore, in this time 
of conflict China   has lost so many friends; it 
has got more of •nemies than friends; rather it 
has got no    friends    whatsoever.    Therefore, 
Sir, the hon. Member was not justified in saying 
that the foreign policy of India was wrong.    I 
will submit that the foreign policy of India was 
quite justified.    Actually,    if     India had not 
stood fo* a non-aligned policy, 

that is, a policy of not joining the either bloc, 
there would have been a third world war by 
now and to that end India has been able to 
contribute a good deal for the maintenance of 
world peace. 

After all, Sir, what is the purpose of a 
foreign policy? The purpose of a foreign 
policy is to keep the country in such a way 
that it is at peace with other countries. And 
such a thing is not possible unless and until 
there is international peace. Therefore, if by its 
foreign policy, India has been able to 
contribute as much to international peace as 
possible, we must say that the foreign policy 
of India has been successful. 

[MR. CHAIRMAN in the Chair.] 

In paragraph 15 of his Address our 
President was pleased to observe: 

"In view of the great burdens cast on us 
by the Chinese aggression and the steps 
taken to meet it, the question arose as to 
how far our Third Five Year Plan could be 
carried through without considerable 
change. On full consideration of the matter, 
our Government came to the conclusion that 
a very great part of the Plan was essential 
for strengthening the nation and its 
implementation was, therefore, necessary 
even from the point of view of defence. 
Economic development and industrial 
growth are the very basis of our defence 
preparedness. To stop or slow down this 
process of economic development would 
result in weakening the countiy. It has there-
fore been decided to continue implementing 
the Third Five Year Plan with such minor 
modifications as may be necessitated by the 
circumstances, and by reorienting our indus-
trial pattern so as to give priority to defence 
needs. ..." 

It is very necessary and I fully agree with the 
President. Because there is now the Chinese 
aggression on India, it is very essential for 
India to build up our Industrial pattern so that 
thi» Chinese aggression could be met. 
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Sir so far as the eastern region of India 

namely, NEFA, Assam, Naga-land, Manipur 
and Tripura, is concerned, this entire area is 
very backward. Assam and NEFA are at the 
very forefront of the Chinese attack. I would 
request the Government of India through you 
Sir, to improve the communication system of 
this area. Unless and until this area is fully de-
veloped—its communications particularly are 
improved, there is more power, the supply 
position is bettered—it will not be possible to 
free the country from the dangers of the Chi-
nese threat. I therefore, appeal to the 
Government of India through you, Sir, not 
only not to prune the Third Plan allocations so 
far as the eastern region of India is concerned, 
but to increase them. 

Let me say a few words with regard to 
Hindi. Sir, the other day an unhappy incident 
took place, when the President was presenting 
his Address, over the use of Hindi. Nobody 
will deny that Hindi should be the national 
language of India. The use of Hindi as ttie 
national language is a question of prestige. But 
the question is whether the time is opportune 
for India to introduce Hindi as its national 
language. We have built up a culture on the 
English language for a very long time. If all of 
a sudden we do away with this language and 
introduce Hindi, a vast majortiy of the popula-
tion of India will become practically illiterate, 
the eastern region of India and the Southern 
India particularly. Therefore, Sir, it will be nice 
on the part of the Hindi-speaking majority 
people to wait for some time and allow the 
eastern and the southern regions to develop a 
lot. Then and then only should Hindi be 
introduced as the national language of India. 

SHRI LOKANATH MISRA (Orissa): It i« 
the official language. 

SHRI BAHARUL ISLAM: Whether it is the 
national language or the official language, it 
will be resented if Hindi is introduced now. 

SOME HON. MEMBERS: No, not resented. 

SHRI LOKANATH MISRA: Hindi is not 
the national language but the official 
language. 

SHRI BAHARUL ISLAM: I am speaking 
about Hindi being introduced as the official 
language. If Hindi is introduced as the official 
language today, difficulty will be experienced 
by the southern and eastern regions because 
that language will have to be used in inter-
State communications, m the communications 
between States and the Union or as tihe 
language of High Courts. 

So far as the question of medium of 
instruction in universities is concerned, there 
is a section of people who say that regional 
languages should be the medium of 
instruction, not Hindi. But I will respectfully 
submit that English, until it is replaced by 
Hindi, should be tfhe medium of instruction in 
universities because that will contribute a lot 
to the integration of the country. 

At the end, Sir, I beg your leave to record a 
sense of appreciation for the yeoman's services 
rendered by the students in Assam, 
particularly the students of Tezpur, 
Mangaldoi, Gau-hati, Nowgong and 
Dibrugarh. You will be pleased to know that 
during tjhe actual attack by the Chinese, when 
a large number of evacuees came down to the 
Assam Valley, these students worked for these 
evacuees round the clock. They not only drew 
water for themt not only cooked for them, but 
even carried their luggages and washed the 
clothes and even the bodies of the children. 
Therefore, with your permission, Sir, I record 
a sense of appreciation for these young men 
and women. 

With these words I conclude my speech.    
Jai Hind 
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THE PRIME MINISTER, MINISTER OF 

EXTERNAL AFFAIRS AND MINISTER OP 
ATOMIC ENERGY (SHHI JAWAHARLAL 
NEHRU): Mr. Chairman, the debate on the 
Address has, as is usual, covered a wide range 
of topics. It is a little difficult for me to deal 

with every suggestion made or criticism put 
forward. I welcome many of these 
suggestions, more particularly those in regard 
to our development schemes and Plans. The 
President, in tUie Address he has been pleased 
to deliver, has laid stress on the problems 
facing us, the Chinese aggression and the 
invasion of India and our economic 
development. The two indeed are basically 
connected. There can be no military strength 
today in a nation without economic and 
industrial development. In the course of the 
speeches delivered, many points have been 
raised and a vast number of amendments have 
been moved to the Motion of Thanks. There 
are, I believe, 143 amendments. Of these, Sir, 
Shri Bhupeslh Gupta is responsible for 66. In 
looking at these amendments and listening to 
some of the speeches made by some of the 
Members, I have been inclined to wonder how 
far there is a feeling of emergency among 
them. Much has been talked about emergency 
here and we have been sometimes informed 
that we are not keeping up the tempo of 
emergency. Yet, listening to the many 
speeches here, good no doubt as they were, 
apart from the few strong speeches and strong 
statements, the sense of urgency and 
emergency was strangely lacking. I do not 
deny that many of the points tfhat were 
mentioned were not deserving of consideration 
but, surely, when one has to deal with a 
critical situation, one concentrates on the main 
points and not wanders about a forest of 
amendments or puts them forward. The fact 
remains that we are facing a critical situation 
and we have to concentrate on the vital 
matters. I shall, therefore, venture to say 
something about these important matters and 
perhaps also refer to some of the other matters, 
subsidiary matters, later on. 

Now, very soon after the Chinese aggression 
on October 20. last year I said, in the course of 
a radio broadcast that we had been 13 hig in an 
unreal World from which we were waking up.    
This statement of    mine 
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[Shri Jawaharlal Nehru]. 

was interpreted in various ways. I had no;, only 
referred to myself living in an unreal world but 
rather that Our outlook in this country as a 
whole was to some extent unrealistic and we 
were giving a great deal of our thinking to 
relatively secondary issues and not to the 
primary issues before the country. When we 
achieved independence after a long struggle, 
we had a feeling by and large of ha'ving reach, 
ed a safe harbour and being safely anchored. 
Not that we did not have very big problems; 
we had enormous problems, we all knew that, 
economic and social, but on the whole our out-
look was that we had done with national 
struggles in that sense or that any country was 
going or was likely to attack us. It is true that 
soon after we had troubles with Pakistan which 
rather shook us in that belief. Nevertheless, our 
trouble with Pakistan, difficult as it was, was 
very irritating to us, irritating not only because 
of the practical consequences of it but the fact 
that we had to indulge in war with Pakistan 
over Kashmir, etc., was annoying to us. It 
seemed to upset our thinking which we had 
followed for long years before, prior to inde-
pendence and after but there it was tnd it shook 
us. Even so, it was not ealised by most of us 
that in this world wars still play a very impor-
tant part. I will not say that it was not realised 
because at the back of our mind it was always 
there and our very quest for peace means that 
we were afraid of war. Hence, we wanted 
peace. We thought then also of war and peace 
in world terms because the coming of nuclear 
weapons and other weapons of mass 
destruction had made war such a tremendously 
tragic and dangerous thing that it was no 
longer a question of ethics and morality but of 
practical good sense that the world should 
avoid this. If there was a war on a big scale, 
one of the results, major for us but minor from 
the point of view of the world, was that all our 
efforts at economic and social progress would 
be hit hard and the rest of the world would 
suffer -also.    I am putting this before    the 

House; this was the background which we 
had. We realised the importance of 
development in India, social and economic, 
and we realised that peace was essential for 
that development. There was an essential 
conflict between war and development, 
whether it was war in India or world war and 
we tried to concentrate on this peaceful 
progress, our Five Year Plans and the rest of 
it. But even from the point of view of 
preparing for war we realised that real strength 
came only from economic development, 
industrial development, and therefore that too 
led us to the" conclusion that we must concen-
trate on this, on the economic side and the 
social side and we were convinced that we 
should aim at social justice, at a socialist 
structure of society and democratic methods. 
We hoped to adhere to peaceful methods too. 
Now, much has happened since then, but 
nothing that has happened, may I say, has 
shaken our belief in the fundamental 
principles for which we have laboured during 
these years since independence; those 
fundamental principles, in which the belief in 
peaceful methods being better than war, in not 
aligning ourselves to military blocs of nations 
and in our earnest desire to achieve a broad 
social ism, appears to me to be even more 
important in the crisis today than at any other 
previous time. But keeping these ideals in 
view a change has taken place by force of 
circumstances In our approach to our 
problems as well as to our view of other 
countries. That change, important as it is, does 
not involve a change in our basic approach to 
life's problems or to our country's problems, 
but it is important nevertheless. 

One or more Members referred in their 
speeches here to a conference that was held 
some months back, eight or nine months ago, 
the anti-nuclear weapons conference. I believe 
he referred to it in a somewhat disdainful or 
contemptuous way, I believe still that the 
purpose of that conference was a right one, 
was an important one and still remains 
important but we must    see    every 
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purpose in the right context even if that 
conference contained some eminent people 
who were pleased to say that India should 
disarm herself in pursuance of the policy of 
ahimsa and non-violence, should disarm 
herself completely. The odd thing is that some 
of those eminent people today complain that 
we were not adequately armed and further talk 
about not only our defending ourselves but of 
liberating Tibet and the like. Now, there is an 
essential difference between those two points 
of view—it is obvious—in disarming ourselves 
and allowing only non-violent resistance to 
flourish even in case of possible invasion and 
the second view in which we have not only to 
arm ourselves to the teeth but to carry forward 
our armed warfare in order, as it is called, to 
liberate Tibet. It shows a lack of firm, 
reasonable, logical principle governing our 
thoughts when the same persons say one thing 
at one time and six months later say something 
entirely, hundred per cent opposed to it. I do 
not think that we, that is, the Government, and 
I think this House also, have been so illogical 
about these matters. We may be criticised, we 
may be accused of not laying stress on 
something, not arming the country adequately 
or more than it was. That may or may not be 
justified because none of these things can be 
taken in the air. It has to be seen in the context 
of things but we cannot be criticised at one 
time for not arming adequately and at the same 
time told that we should not have armed at all. 
The two are absolutely contradictory. 

Now, Sir, in regard to non-violence—I do 
not know whether it is necessary for me to say 
so—I should like to make the situation quite 
clear. I am clear on my own part and clear 
even on the part, if I may say so, of the great 
organisation to which I belong, the National 
Congress, to which not only we on this side 
but :many hon. Members on the other side 
iiave also belonged  at some time  or 

Jtner. We were greatly attracted to Mahatma 
Gandhi, greatly influenced by him, sometimes 
carried away by him, by the force of his 
personality and by the great teaching he put 
forward before us. We accepted wholly and 
fully his doctrine of peaceful methods in our 
struggle but at no time that I am aware of did 
we accept non-violence as a doctrine to govern 
a nation's activities completely, more 
especially when that nation was attacked and 
an invasion took place. In fact when an 
argument took place about this in the early 
years of the last great war we were 
presumptuous enough, if I may say so, not to 
agree with Gandhiji to the extent that he 
actually resigned from the Congress Working 
Committee or from the Congress at that time 
because he felt that he must. We were talking 
about nonviolence after independence, not 
keeping armies, navies, etc. and we could not 
in good conscience accept something which we 
thought we would be unable to live up to. Not 
that I am speaking personally; not that I did not 
believe in non-violence. I do believe that non-
violence is in theory, in principle, the right 
thing and an ideal thing provided—and it is a 
big proviso—the people generally can live up 
to it, are trained to it mentally, physically and 
in every sense, and can indeed face any danger 
unhesitatingly even unto death without 
submitting to evil or aggression or anything. 
There was that big proviso; it was a 
tremendous proviso for a whole nation to 
function like that. We all recognise the mighty 
change that Gandhiji brought about in the 
people of India and made even weak persons 
like many of us behave rather heroically on 
many occasions. It is one thing. That was a 
tremendous achievement. But to say that 400 
million people of India can function in that 
way under great stress and trial is a very 
difficult matter and the 
alternative was this. If they do not live up as 
they should under a nonviolent method, the 
alternative is a terrible   alternative.    They     
become 
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[Shri Jawaharlal Nehru] cowards and they 
run away from danger or they compromise 
with evil and all that. And Gandhiji had told 
us repeatedly that nothing is worse than 
cowardice. It is better to have violence than 
cowardice. He said it any number of times. 
Therefore, applying even his own ultimate 
test and looking at the context of things and 
the context of the people, not only in India 
but also in the world, we came to the 
conclusion then that it would be inevitable for 
us to have an Army, Navy and an Air Force, 
etc. even in an independent India. And if we 
are to have an Army and Navy, naturally we 
should have a competent Army and Navy. 
We do not have an Army with bows and 
arrows and such like weapons of an ancient 
age. That was our outlook. But it is true that 
that basic outlook in favour of peace and non-
violence coloured our thinking to some 
extent. It coloured it even more so because 
we felt that real strength came from economic 
and industrial development, from our 
capacity to manufacture many things, more 
especially the weapons of war which we 
wanted. If we relied on importing them to a 
large extent, the result would be—it might 
perhaps have benefited us for the time being 
or saved us from some immediate trouble—it 
would leave us weak both economically and 
militarily all the time. That was the broad 
policy. So, while we wanted to develop 
militarily also, we wanted to develop, as far 
as possible, with our own efforts, by 
producing goods ourselves. That fitted in 
with our broad policy too and fitted in with 
our planned approach to economic problems. 

Now, today more so even than in 
Mahatmaji's time, the question of war and 
violence on a major scale has become, what 
shall I say, wholly out of the range of 
reasonable men— unless when they are excited 
they can do anything, they can go mad— when 
war leads to no victory, no success. I am 
talking about this major war, nuclear war, etc., 
when it is likely  to  destroy  a large    part of j 

mankind. Well, then, war does not become a 
weapon to achieve something unless it is pure 
hatred and destruction that we wish to achieve. 
Therefore, from the most practical point of 
view, war and warlike methods have to be 
avoided, again I repeat, on a world scale, and 
we have to work, as we have worked, for peace 
in the world. That does not mean naturally that 
in an invasion, in an aggression we have to 
submit to it. Obviously we cannot, no self-
respecting country can, and certainly it is an 
impossible thing for any decent country to do 
that. What I am venturing to submit is this. We 
talk about non-violence and, as I said, I accept 
the basic theory and principle of non-violence, 
as I may accept the basic theory and principle 
of truth. But the fact is that this world is not 
always truthful. The fact is that even though 
many of us may presume to be non-violent in 
deed, we are full of violence in our thoughts 
and I think the first thing that one should do in 
non-violence is to control, to prevent one's 
thoughts running away with hatred and all the 
progeny of hatred. That is the basic thing. It is 
better to hit the man with a sword than harbour 
always hatred against him. That is more non-
violent, even though you may hit that man with 
a sword. However, these are rather metaphysi-
cal discussions and I am not going into them. 
What I was venturing to say is that because of 
this it may be said that we laid a little less 
stress on the military aspect of our situation 
than we might have done with hindsight, 
foresight, or call it what you like. Really the 
pressure upon us was always for economic 
development, which we considered important 
and vital and which could only be given up, 
and which had to be given up or partly 
curtailed, if we spent very much more on 
purely military-items. It was always a difficult 
choice and repeatedly we had to spend large 
sums of money on aircraft and other things at 
the cost of important developments in    India. 
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We had to balance these things. It may be 
perfectly right now, for hon. Members or for 
anyone else to point out this mistake or that 
mistake. But I can say that the criticism 
made—it is made often enough by people 
who ought to know better that our Army was 
badly equipped, badly armed, badly fed, badly 
clothed—is incorrect, is wrong. It is a slander 
on our Army to say all these things. If you 
want to say, it was badly armed, you may say 
so. It did not have as many automatic 
weapons as a modern army should have. That 
is correct. It had automatic weapons. It has 
had 1hem for years. It was fully armed as our 
army has been armed all this time. It was fully 
equipped. It was said that they did not have 
boots. I really do not understand it. They were 
well shod, well clothed. But there are certain 
things. It could not be compared from that 
point of view, that is, arming from the point of 
view of modern armies. It was a little out of 
date. It is true. And the reason for this is—
apart from the various reasons that I have 
pointed out—essentially the cost of it and 
always the question of spending such large 
sums of money when we could ill-afford 
them. We could not. We did not ask other 
countries to aid us in regard to arms, etc., as 
some other countries have done, notably our 
neighbouring country Pakistan. The aid they 
gave was applied to civil developments. So 
that all we had to spend on our Army, Navy 
and Air Force had to come out of our normal 
revenues and it was a painful thing to think 
that we allowed those things to suffer and 
thereby allowed ourselves to be ultimately 
weaker even in the military sense. Therefore, 
one had to think in terms of timing. Should we 
expect some kind of attack, a major attack, 
which involved fighting on us within one 
year, two years or ten years, whatever it may 
be? Always when one prepares for war or for 
anything, one has to take that into 
consideration, the timing of it, because timing 
means you get more time to prepare, to get it, 
or you do not get any time. Would 
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you like it at an enormous expense? And it 
may be said that we had timed it wrongly and 
that would be true. We did not think that a 
major invasion like this would take place so 
soon. What could we have done otherwise? 
What methods could we have adopted? Would 
hon. Members, any Member present here, 
have liked us to accept the Chinese methods of 
preparing our country? I imagine not. 
Certainly I would not like to do that because 
that would be a greater surrender to what we 
think wrong than anything else. That was the 
difficult choice that we always had. So, we 
decided, we hoped that such a challenge might 
not come to us within a few years and by that 
time we should push ahead in our economic 
development, even in our military develop-
ment, by producing the goods required for the 
defence in India. That was our whole 
objective. We were not, I should like to add, at 
any time complacent about China. It seems to 
amuse some hon. Members to talk about "bhai 
bhai" and all that. Of course it is completely 
right saying "bhai hhai" with everybody in the 
world. Do we go about cursing them? Are we 
such ignorant and backward people as to be 
governed always by hatred of anybody? I 
justify that and I would say that again when 
the Chinese come. We want to make friends 
with every people in the world. Because a 
person denies us friendship or betrays us or 
attacks us and therefore our trying to make 
friends with him or acting correctly at a time is 
wrong? That is a philosophy I am unable to 
understand wholly. You need not go very far 
in your researches in history, but go back only 
ten, twenty, thirty or forty years in our 
lifetime. We have seen countries very friendly 
become bitter enemies, and we have seen 
bitter enemies become very friendly. Today 
see them, see Germany and France, countries 
with a thousand years of quarrels and 
bitterness and enmity, becoming close friends 
today. See Japan. Do you remember what was 
said about Japan  at the time of the 
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War? "Oh, Japan is a great country", and 
people are very friendly to it, those who 
attacked it. These things come and go, but it is 
always right, I submit, to try to gain the 
friendship of other countries regardless of 
their policies, whatever they may do. That is 
the right thing. It does not mean your 
changing your policy, it is always right, and 
that does not mean submitting to them, that 
does not mean surrendering to them in any 
way. 

So, from the very first day that the Chinese 
came to Tibet twelve years ago or thirteen 
years ago or thereabouts the question came 
before us that this brought a new danger to our 
country, danger in the Tibetan frontier. Not 
that we expected them to attack us 
immediately or in the near future, but it was 
obvious that this brought a new danger and 
this tremendous frontier of 2,500 miles had 
become a live and dangerous frontier. We 
thought about it, what steps to take. Some 
hon. Members still go on harping on the old 
tune that we were wrong to recognise the 
Chinese suzerainty or sovereignty in Tibet. It 
passes my comprehension what they expect 
now, with hindsight, that we should have done 
at the time. I cannot understand it. It was a 
physical impossibility for us to do anything. 
Then some people tell us: "Oh, maybe, but 
morally we would have been superior if we 
had said, "No, we do not recognise it'." The 
persons who talk so much about morality 
forget it completely, the course of discussion 
and other phases and all things. The nation 
does not act as perhaps an individual might. In 
regard to Tibet, we inherited something, 
inherited the Government of India from the 
British, we inherited our present frontiers, we 
Inherited our relationships with other 
countries which it was open for us to change 
and we have changed them. We inherited the 
Tibetan position from the British Government, 
and our own examination of it told us that we 
could not challenge it in law, in constitutional 
law or anything, apart from 

the practical difficulties of challenging it. We 
adhered to that position. But what else could 
we have done except in a helpless inane way 
to shout in anger and do nothing which is a 
bad thing for a nation to do? Can anyone 
imagine our having marched armies then, ten 
or twelve years ago, into Tibet? It is a 
fantastic proposition. We could not have done 
it and expressed ourselves in a way which 
would have led immediately to a conflict with 
China on our borders which we have to face 
today. I should leave it to hon. Members to 
think how far that could be considered in the 
slightest degree justifiable for us. 

SHRI G. MURAHARI (Uttar Pradesh) :   
Are you prepared to say .  .  . 

SHRI JAWAHARLAL NEHRU: I am not 
prepared to say anything to you. I am just 
pointing out that some hon. Members seem to 
live in a fool's paradise. 

SHRI G. MURAHARI; As for the last 
fifteen years we have been .  .  . 

SHRI JAWAHARLAL NEHRU: They do 
not seem to realise that any country, much 
less India, newly independent, faoed with this 
problem of China at that stage or this stage 
would not have been able to face it imme-
diately with success. It was tremendous. We 
have to face a country which we all know. Do 
not forget what has happened in China, what 
is China. That does not mean that we are not 
strong enough or may not be strong enough to 
deal with it adequately. But we must not 
imagine that the resolutions or strong 
speeches that we make are enough to win a 
military struggle of a major kind. We have 
seen China functioning in a warlike way in 
other countries too, very big countries, and 
functioning not without success. Whether it 
was right or wrong is another matter. What 
surprises me, Sir, is—I say so with all 
deference—the unreality in many of the 
speeches that are made here, the unreality in 
the sense of not realising the facts that we 
have to face, facta 
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in this world today. There are only two ways 
of thinking here by some hon. Members. One 
is that we should have devoted all our energies 
to strengthening ourselves in a military way 
presumably at the cost of all our development. 
The second is that, because perhaps we could 
not do that then or now, we should ask 
somebody else to do it on our behalf, enter into 
military alliances and the like. Now both these 
ways of thinking are wrong, practically wrong. 
I forget the ideologies behind it. The first one 
that we should devote all our energies towards 
that does not bring strength. I venture to say 
that it doeg not build strength whatever you 
would have done. You have to build up an 
industrial base in this country. The Chinese 
have built up an industrial base and largely 
succeeded. How have they succeeded? By 
authoritarian, autocratic methods, by enormous 
suffering! in their country. Are hon. Members 
prepared for that? Obviously not because we 
do not like that method. We dislike it, and it is 
partly because we dislike it, apart from other 
reasons, that we react so strongly against the 
Chinese coming to India. About the other 
thing, about basing our defence on the strength 
of others, I venture to say that others can help. 
They are helping us, considerably, and we are 
grateful to them, and we hope to get more help 
from them in this business. But to expect that 
others will do this job—we can see other 
countries faced with this problem. The only 
time when others help, have helped really is 
where the country itself has borne the burden, 
and it has been helped by others. The moment 
you give up this idea of a country bearing the 
burden, the heat of the fray, etc.,—other help is 
good for the moment, maybe for an incident, 
not for a major war. When I said several 
months ago soon after the October invasion 
tfiat we were in for years of trouble—five 
years I mentioned casually—always we have 
had this concept that we are in for a long 
struggle. Do you expect any country, however 
good it may be, to undertake, to underwrite 
five years' or ten years' struggle and 

everything? The whole concept is not a 
practical one. To help is one thing, to 
underwrite, to undertake it on your behalf is 
another. No country is going to do it. 

SHRI M. RUTHNASWAMY     (Madras) :   
What is NATO then? 

SHRI JAWAHARLAL NEHRU: "What is 
NATO then?" the hon. Member asks. What is 
SEATO then? I should like to ask. What is 
CENTO then? They have all failed. NATO has 
not failed completely, I will admit; NATO has 
not At a particular moment in the history of 
the world, after the war, a situation arose 
where a number of countries feared dangers, 
etc. and they joined in the NATO alliance. It is 
not for me to say whether it is right or wrong. 
But I do say that ttiese two alliances, the 
SEATO and the CENTO, have failed, failed 
completely and miserably, and instead of 
strengthening the parties that held on to them, 
have weakened them or strengthened the 
opposition to them. But all these are the many 
factors, geographical factors. They were alli-
ances, by and large, of countries geo-
graphically near each other and which 
affected, whatever might happen, the other 
countries. You cannot, and I say that apart 
from other things, it is a fundamentally wrong 
thing to do for us in India in the context in 
which we are. The moment we do it, we lose 
our own self-respect for ourselves. I certainly 
feel that way. It is quite another .thing to take 
all the help we can, and we will. 
Unfortunately, what the hon. Member seems 
to think is quite possible is not thought to be 
so by the person whom he wants to help us. It 
is an extraordinary position. And I can only 
imagine that this can be due to the fact of 
having permanent Cold feet and being 
frightened as to what might happen and that 
we cannot hold ourselves. I do not believe in 
the weakness of India, I do not believe in India 
submitting to evil whatever the forces against 
us. I am all very well, I t>e-lieve. I do not wish 
to talk in a way which is removedi    from    
actuality. 
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Naturally, if we have to fight in a military 
sense, we have to have weapons, the latest 
weapons, we have to have arms, aircraft and 
all that. That is perfectly true. But all the 
aircraft in the world do not take the place of a 
stout people determined to resist. That is the 
essential thing and the moment you sell your 
right of defence to somebody else or give it to 
him, you lose that sense of stoutness, of 
standing on your own feet. That is the 
essential thing, and if you lose it, you lose 
everything. It does not matter what the other 
country might do or might not do. Therefore, 
we have to maintain that essential thing at all 
costs, and undertake great burdens for it and at 
the same time get as much help as we can, and 
we are getting it. As I ventured to point out, 
the other countries which help us realise this. 
They do not want to underwrite India in this 
way, they do not want to take the defence of 
India completely in their hands and it is not 
for us to merely look on. It is not a practical 
proposition. It is a definitely harmful pro-
position so far as we are concerned. 

So, in effect, the question does not arise. It 
is not our decision. But it is nobody's case that 
it should be done. Except some hon. 
Members, ladies and gentlemen of the hon. 
Member's party, nobody suggested it. Nobody 
suggested it in the wide world. The other 
countries do not suggest it, do not want it, do 
not encourage us into thinking in that way. I 
really do not understand in what world some 
hon. Members live. That is why I say that we 
have not got rid of our lack of realism in con-
sidering the problems we are facing. What has 
happened in China, not now but during the last 
ten years, is one of the major happenings in 
the world —let us realise, it—which is going 
to affect, is affecting and will affect, the whole 
world. Not only India but the world realises it. 
It is not merely because of the largeness of 
China. That is an important factor, its vast 
population. We have a vast population also.    
But rather it is due    to     the 

narrow-minded bigotry of    China, to the 
brand of Communism that    they have 
developed.   I say, it is the brand of 
Communism that they have developed to their 
old  ideals  of    expan-siveness, added to this 
narrow-minded bigotry, that has made them 
dangerous to India, to Asia and to the world. 
Their hostility was concentrated    on America, 
the United States of America, to begin with.   
Now, it is concentrated on us.   Of course, it is 
on America also, but chiefly on us.    But 
observe it.    That hostility is today    directed 
quite  adequately, why     considerably, 
towards the Soviet Union.    And you see how 
it is directed, in effect, towards everybody,    to    
any    country which is not prepared to fall in 
line with them and carry out their wishes. It is 
a menace not only to us   but to many other 
countries of   Asia, Africa and the world.    
And yet  they pose, they take up the  position 
in  Africa especially,   maybe    in  Asia    too    
as liberators.     And  some    people     are 
sometimes taken in, not for long, I think.   And 
because of that, it  decries India; it dislikes the 
whole concept of non-alignment  for  which   
we      have stood.    It is very interesting to 
know that at the present moment those  hon. 
Members who do not like our policy of non-
alignment are supporting  fully the theory and 
policy and actually the desire of the Chinese 
Government.   It is extraordinary these 
extremes meeting in  this way.    China,  as it is 
at present, is a manifest danger to peace and to 
the world at large.    This fact is increasingly   
recognised    even    by these countries which, 
through fear or otherwise, dare not say so.   
Now, destiny has made India at    the present 
moment the main target of    Chinese attack.    
It is a challenge which    we cannot ignore 
which    we    will     not ignore.   We have a 
duty to ourselves but we have a duty to the 
world even, to Asia and to the world, in this 
matter.   But in trying to meet that challenge, if 
we give up the principles for which we have 
stood, that is a greater surrender to China than 
anything else we can do or we can suffer.     
When We are to meet China to defend the very 
principle for which we Btand, H 
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we give up those principles in meeting the 
challenge, what do we defend? Just a physical 
patch of territory? That is important enough, 
no doubt. But a territory, a country, stands for 
some principles. If you are prepared to give up 
those principles, your precious little is left in 
theory to defend from China. Of cPurse, you 
have given in to it. We have therefore to meet 
this challenge fully and adequately and at the 
same time adhere to those principles which 
have guided us, whether in our domestic 
policy or foreign policy. In our domestic 
policy these principles are to labour with all 
our strength to go towards the socialistic 
structure and thus to release the vast strength 
of the nation for productive effort. The very 
magnificent response of our people to this 
crisis has made it incumbent on us that we 
should play fair to them and we should try for 
social justice. Indeed, from the point of view 
of a military effort, that is essential. We 
cannot fight any country, fight a great war, 
with just some trained armies, without the 
people behind us. We want a nation, not an 
army alone, mentally at arms, mentally 
supporting us completely. I would beg of the 
House to forgive me for reminding it that the 
very first and the basic thing that we have to 
do is to have that mentality in the country to 
resist to the death, if necessary, and not to 
submit. If that is missing if we weaken that re-
solve, whatever we do, whatever armies we 
may get we are undermined. Now in our 
foreign policy we shall therefore adhere to 
friendship with all countries without 
alignment to any military bloc. Obviously no 
question of alignment or non-alignment arises 
when we had conflict with a particular 
country. There is no question of being aligned 
or non-aligned to China with whom we had 
conflict. We are talking about military blocs. 
We shall take every help from all countries 
that are willing to help us. In a basic struggle 
for life and freedom it would be absurd for us 
not to take that help, but in taking that help we 
must keep that very freedom, to preserve 
which we take that help, in- 

tact, and our principles intact. Now, when this 
invasion took place on the 20th of October, 
immediately after we approached many 
countries for their sympathy and help, and as 
the House knows, a number of countries 
helped us immediately, and the quickest in 
doing so were the United States and the 
United Kingdom. They did so and they have 
done so subsequently without any hint even of 
strings attached to their help, or any other 
conditions. There is no question of our being 
inhibited from asking them for any help or 
their refusing it or hinting that they will refuse 
it. If they find some difficulty sometimes in 
giving that help, it is entirely for different 
reasons, their own, their own commitments, 
their own difficulties and all that, none of our 
creation And as I have said, they themselves 
realise that it is advantageous not only to us 
but in a different way to them for us not to be 
aligned with them in that way, in a military 
alliance. They do not want it. We do not want 
it; neither do they. I am not going into the 
reason why they do not want it. Some hon. 
Members may think it is a natural thing but 
they do not want it because it is not to their 
interest. It is too much of a burden for them to 
carry; they do not want to. They would much 
rather help us without that commitment. Now 
what is the world today? Wherever we may 
say, we seldom manage to catch up to con-
ditions as they are. We are backward of course 
in our scientific and technological progress, 
but such progress is the essence of the world 
today, because that gives the strength, not n 
gun that we may buy from France or Germany 
or some other place or some other country, 
lots of it. If we have to be, in a military sense, 
strong we have to be industrially developed; 
there is no other way and any other course 
would ultimately reduce us. In fact, if we are 
not militarily strong, there would be some 
justification even for the non-violent struggle, 
because that has some strength behind it, the 
strength of a people at least, not the second-
rate arms produced by some other country. 
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Now, during the last generation or more,  
enormous    improvements  have taken place in 
technology and science. They have changed 
the shape of the world.   We have to do that 
ourselves, to change our shape.   We are doing 
it We have succeeded in a large measure in 
science.   We are doing well, pretty well in 
technology and we    will    do better.    It takes 
a    little    time.    No country can skip over 
every stage of development and arrive   at the 
goal but apart from    that, for    the    last 
dozen years or so,  there has been a cold war of 
which we have heard so much in Europe and 
the   world.    We have reacted against it.   Now 
what is happening?   The whole context of the 
cold war is changing today.   It is still 
continuing, the cold war, I do not deny that,  
but  even  then  these blocg    of nations,  the 
so-called Western     Bloc and the Eastern Bloc 
have their internal troubles and difficulties.    
We all know  very well  of  the  conflict,  the 
internal  conflict  between   the   Soviet Union 
and China, and I beg    of the House to 
remember that this need not be considered a 
mere ideological argument, a shastrarth going 
on between two sets of pandits of communism. 
It is  something   deeper,   much     deeper than  
that.    Fundamentally the differences between  
nations     are  seldom governed by pure 
ideology.    It does not matter what they may 
say.   They are governed by their material inte-
rests,      national      interests.      Where 
nations come into conflict, it is because behind  
that  there is a national conflict, and as between 
the Soviet Union and China two land masses of 
enormous magnitude are confronting each 
other.    There are a large number of conflicting 
elements    coming    and    I think       this     
difference     is     likely to    endure.      
Anyhow    what I    am pointing    out    is      
this.      In      this cold war business on one 
side, which is the Soviet Union, China    and 
the East European communist    countries, tb^t 
is cracking up, the unity of that bloc.    
Obviously it is.    On the other side, in the 
Western Bloc of nations, one also sees this 
process of cracking 

I   up.   It is very obvious between France and 
England, France and America and Germany.    
The whole process is one of cracking up.   
How far it will go I cannot say. I cannot be a 
prophet, but what  I  am  venturing  to  say  is  
this that  the  whole cold war, the    force 
marshalled on either side is cracking up.    And 
apart from that there are new approaches to end 
this cold war. I do not know if hon. Members 
have noticed that.    In spite of    occasional 
slanging at each other there is a very definite 
improvement in the relations of the  United  
States  and  the Soviet Union, and constantly 
they are probing how to find a way out, first of 
all, of this test ban business, then possibly 
disarmament.    The whole picture    is 
changing.    Yet we remain still stuck in 
thinking of a picture which is long past, which 
is not there now. We saw only recently the 
dreadful prospect of a nuclear war over Cuba.    
That was some months ago, in October last, but 
both the United States and the Soviet Union 
exercised restraint and moderation and were 
successful in avoiding it.   It was a remarkable 
thing because when  passions  are  roused,     as  
they were   roused,   and     people   think   of 
their prestige, these countries' prestige, then 
they do not think of the consequences.    They 
rush in. But they did not  al'ow  either  country  
to  rush  in and the matter was settled 
peacefully. Ever   since  then    other     
approaches have been made.   Only recently 
Cuba has again come up in this    talk    of 
strong language    on either    side,  "If this 
happens we will  do    this     and that," in 
America, in Russia, in both, but the fact of the 
matter is that the leaders of both these great 
countries, the President of the United States of 
America, Mr. Kennedy, and the Prime Minister  
of the Soviet    Union,     Mr. Khrushchev, are 
both, the House will observe,  trying to tone     
down these passions, trying to settle this by 
some friendly agreement.   There are others, 
both in the United States and in the Soviet 
Union too, although there    is no such freedom 
of expression in the Soviet Union as    there    
is    in    the United  States,  but in both 
countrle* 
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there are people who want trouble, who want 
war, and yet it so happens, it is a good fortune 
for the world that the leaders of these two 
countries, President Kennedy and Mr. Khrush-
chev who have great power, great influence in 
their countries, are bent on peace. They are 
both devoted to peace. Now, therefore, what I 
am suggesting is, gradually the old shape of 
things is changing and new alignments are 
taking place and we should welcome this, not 
that that helps us much in our present trouble 
but in considering our present troubles, we 
have to keep this in view and not think of 
things as they were in the bygone ages. That is 
my difficulty. Most of our Members on the 
side of the Opposition or on this side even, 
sometimes live in an age that has gone by, an 
age of thought that has nothing to do with the 
present. Not only do they not realise the 
present problems before us. That hon. Member 
sitting on the back of the House who 
interrupted me is a typical example of living in 
a world of his own which has nothing to do 
with either reality or decency. That reminds 
me—it is an extraordinary thing—I believe the 
hon. Member belongs to the Party which calls 
it-lelf socialist. 

SHRI G. MURAHARI:  Sir, I would like to 
say .  .  . 

(Interruptions) 

SHRI   B.   K.   P.   SINHA     (Bihar): 
Please be silent. 

MR. CHAIRMAN: The Prime Minister is 
addressing the House. 

SHRI JAWAHARLAL NEHRU:  I do not 
propose to give in. 

MR. CHAIRMAN:  He is continuing. 

SHRI G. MURAHARI: He cannot go on 
making indecent remarks. 

SHRI JAWAHARLAL NEHRU: What I was 
venturing to say was, a thing which is a matter 
of continuous surprise to me is the Socialist 
Party. Where is socialism coming in it? Why 
do you call them a Socialist Party? To some 
extent, I would venture, with all respect to 
ask, even about the other party that calls itself 
socialist, how far they believe in socialism, 
because in other matters they are shoulder to 
shoulder and close bedfellows of the most 
anti-social and reactionary people in the 
country. Where   does   socialism   come   in ? 

(Interruptions) 

It is well known that domestic policy and 
foreign policy are closely allied but some hon. 
Members here of other parties seem to think 
that we can be very brave and gallant in one 
thing and completely different and follow a 
different path in something else. Surely 
socialism is an integrated creed, not 
something in which you can separate or act 
differently. Your family life is different, in 
your family life you can have a caste-system 
with all its limitations ... 

SHRI G. MURAHARI: All this applies to 
you particularly (Interruptions) . 

DIWAN CHAMAN LALL (Punjab): Order, 
order. 

SHRI JAWAHARLAL NEHRU:   But 
so far as the Socialist Party is concerned, I 
will only say one thing more and that is, a 
Party which deliberately functions in the way 
it functioned when the President delivered his 
Address, certainly cannot be called Socialist 
nor can it be called civilised or decent. 

(Interruptions) 

SHRI G. MURAHARI: Mr. Chairman, I 
seriously object to this terminology 'not 
civilised or decent. 
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MR. CHAIRMAN; You have objected.    
Pbase sit down. 

SHRI G. MURAHARI: This is not the way. 

(Interruptions) 

HON. MEMBERS:  Obey the Chair. 

MR. CHAIRMAN: The Prime Minister is 
addressing the House. He has not yielded. 

SHRI G. MURAHARI: He cannot handy 
about remarks like this, because the 
Government has been breaking the 
Constitution. 

(.Interruptions) 

SHRI    JAWAHARLAL    NEHRU:   I 
am not giving in and the hon. Member must 
give in and must sit down. I was merely 
saying that the behaviour of the Socialist 
Party on the occasion of the President's 
Address was uncivilised and indecent and I 
repeat that and it has nothing to do' with 
socialism. 

- Therefore, I would beg the House to consider 
the problems, and the context of things 
logically and reasonably, what they are. Let us 
not live in an age which has passed but consi-
der the problems as they are. For instance 
many of the hon. Members go on talking of 
the Colombo Conference proposals. We 
discussed them for 2 or 3 days here fully and 
we came to certain conclusions and we acted 
upon them. Yet they go on repeating the same 
arguments as if nothing has happened to the 
world, nothing has happened to the Colombo 
Conference proposals. It is extraordinary. It 
seems to me extraordinary how people simply 
live in a mental cell of their own regardless of 
what is happening in the outside world. Our 
position is, to quote again from the President's 
speech: 

"Our country, committed as it is to 
peaceful methods, will always endeavour to 
solve disputes peace- 

fully, provided this is in consonance with 
our honour and freedom. But whatever may 
happen, we cannot and will not submit to 
dictation backed by military force." 

We shall always keep the peaceful end in 
view. We shall always remember that this 
approach, which is perhaps a natural approach, 
that anger and hatred should be avoided as far 
as possible. I believe in non-violence to that 
extent and I should try—I do not succeed—to 
condition my mind to it but it is ofovious that 
we have to meet this peril on our frontiers 
with armed might and for armed might we 
have to be a nation in arms. We have to 
produce things. We shall have to take such 
help as we can from others but essentially we 
have to rely on ourselves. Now so far as the 
Colombo proposals are concerned, we have 
accepted them with their clarifications in their 
entirety. The Government of China continue 
to quibble about them and apparently are not 
prepared to accept them. There the matter 
stands. If the Chinese Government accepts 
them ultimately, we are prepared to act 
accordingly. If not, then those proposals fall to 
the ground. Some people have thought that 
these proposals come in our way. They do not 
come in our way at all because we are not 
bound by them or by anything. We are only 
bound by what we think as proper, by our own 
limitations, not by the Chinese decisions or 
lack of decisions. Also I would like to make it 
clear that those proposals themselves brought 
about a transitional stage of our discussing 
matters. There was no question of any cease-
fire line being accepted by us as a permanent 
line. 

Now in regard to Sikkim and Bhutan—they 
have been referred to— we have treaty 
relations with Sikkim, under which the 
defence of Sikkim is the responsibility of the 
Government of India. We recognise fully that 
responsibility and we shall endeavour to 
discharge it fully.   We have made 
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arrangements to that end. We have a Treaty of 
Friendship with Bhutan. So far as we know, 
there has heen no threat to the territorial 
integrity of Bhutan. Should, however, any 
such threat arise, the Government of India 
will, on a request by the Bhutan Government, 
be prepared to give them all necessary 
assistance for the defence of the territorial 
integrity of Bhutan. Meanwhile, whatever 
happens to the Colombo proposals, we 
propose to go on taking steps to strengthen 
our defences with the help, to the extent 
possible, of friendly countries and obviously 
with the help of our own people, which is 
most important. I would say, in all honesty to 
this House that while fully realising the 
strength of the menace before us, the strength 
of China, I have no sense at all of fear in me 
from China or from any other country. I am 
convinced that we shall succeed in our 
endeavour. It may take time, it may take 
years, I do not know, but we have to persevere 
whatever forces are ranged against us or 
whatever may happen in between. 

Now there are one or two other matters 
with which I will briefly deal. I am sorry, I 
have taken so much time. Much has been said 
about Defence Fund collections that there has 
been coercion. Obviously I cannot say. If 
cases are sent to mf, I can enquire but one 
thing I should like to make clear that I 
consider any pressure applied for collections 
very wrong, very harmful and highly 
objectionable. There is no doubt about it. I 
have made that and others have made it very 
clear to all our State Governments and I go on 
making it clear. The State Governments have 
also made it clear. Unfortunately petty 
officials sometimes go beyond their brief to 
show their competence, I suppose. Then again 
something has been said about the Moshi 
Conference. I do not want to say much about 
it, but I want to make this olear first of all that 
it was a non-official body. Those who went to 
it were non-officials.    We did not, the    
Government 

did not, nominate them or pay them their 
expenses, their foreign exchange or anything. 
We did not. We could have prevented them 
from going, but then we did not stop them. 
Whether it was worth while for them to go or 
not, that is a matter for each person's 
judgment. I think, in the balance, it was worth 
while for them to go. Everything did not 
happen rightly there. But with the conditions 
as they were, it might have been much worse 
if they had not gone. 

There has been some talk about arrests of 
people under the Defence of India Act or its 
Rules. Now, it is painful to me to have these 
people arrested. The matter is, of course, in 
the hands of the State Governments and we 
have repeatedly requested them to look into 
every case of arrest and they have, in fact, 
reviewed them and they go on continually 
reviewing them. They have released, I 
believe, about 200 persons more or less 
recently. 

Then I have to say a few words about 
prices. The trend in prices can be mainly 
judged from wholesale price indices. The 
general trend of wholesale prices continued to 
decline up to ,the end of December 1962 due 
to seasonal and other factors. Such increase in 
prices as has taken place during the last three 
or four weeks is of a marginal character. As 
for retail prices it is difficult to collect data for 
a vast range of commodities in a large number 
of markets scattered all over the country. 
Steps are being taken to secure information of 
a systematic and reliable character. The 
National Sample Survey and other agencies 
are collecting data on retail prices prevailing 
in rural and urban areas. The available 
information on retail prices relating to cereals 
and subsidiary food articles shows that there 
has been some decline in the retail prices of 
these articles in some centres. The prices of 
cloth and other items of essential use are at a 
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satisfactory level due to easy supply position. 
Nevertheless the Government is fully seized 
of this problem and arrangements for the 
supply of essential goods are being made 
through the agency of consumer cooperative 
stores, fair price shops and licensed retail 
dealers. For instance, under one scheme 200 
wholesale cooperative stores and 4,000 
primary cooperative stores are being set up in 
the cities and towns with a population of over 
50,000 during the next two years. There were 
no signs of strain in the economy and the- 
general trend of prices was, on the whole, 
downward. 

So far as manufactured articles are 
concerned, during the last many years there 
has been no wide fluctuation in prices of 
manufactured articles. 

I need not say much about our desire for 
increased production. It has been expressed by 
many hon. Members. In fact, it is the 
fundamental thing, and we are trying our best 
for that end. "We had some bad time in the last 
year or two with regard to agricultural 
production because of bad climatic conditions. 
It is expected that the production of foodgrains 
in the current year will be around 81 million 
tons. Support prices for rice and wheat have 
already been fixed and the question of fixing 
similar prices for other foodgrains is under 
consideration. Minimum prices for sugar and 
cotton are already effective. The great part of 
industries recorded increase in production. The 
improvement was particularly marked with 
regard to general engineering and electrical 
engineering items, steel ingots, chemicals and 
chemical products. I should like the House to 
remember that the index fails to reflect the 
truly vast expansion that has taken place in 
numerous industries which did not exist in 
1951 or whose output was negligible at that 
time and hence were not included in *,he 
index. 

I am sorry I have taken so much time.   
Thank you, Sir. 

SHRI A. M. TARIQ (Jammu and Kashmir): 
Sir, with your permission, I would like to 
submit that the hon. Prime Minister has 
referred to almost everything that is in the 
Address except one thing which the President 
had mentioned, namely, the question of 
Kashmir. I would like to know from the Prime 
Minister something on that. Something is 
happening between China and Pakistan on this 
issue and before Mr. Bhutto left for Peking, 
our High Commissioner called on him in 
Pakistan. I would like the Prime Minister to 
tell us something on this Kashmir problem. 

MR. CHAIRMAN: Would you like to say 
something? 

SHRI JAWAHARLAL NEHRU: I am sorry I 
did not refer to the Kashmir question. There is 
not much to refer to. Our general position is 
well-known to this House and I did not wish to 
discuss it. I did not think it advisable to discuss 
it when we are having these conversations. 
Now about the decision for Pakistan and China 
to sign an agreement or treaty about their 
border, the House will remember that we took 
exception to this repeatedly. When this matter 
first came up, we took exception and last 
summer even in the U.N. Security Council and 
later here. Now it has gone a step further and 
they are actually going to sign the treaty. It is 
obvious that this is not only objectionable in 
itself but the timing of it is quite extraordinary 
and one would almost think it was deliberately 
timed to upset our talks. Indeed the 
announcement of it when the talks were going 
to take place at Rawalpindi was itself 
amazingly timed. So we have given our reac-
tions to this in adequate language to the 
Pakistan Government. That is all I can say, Sir. 
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MR. CHAIRMAN:    I shall first put the 

amendments to vote. 
The   question is: 

1. 'That at the end of the Motion the 
following  be  added,  namely:— 

'and the House notes with satis-
faction the reference in the Address to 
India's efforts for the cause of world 
peace and for cultivating friendly and 
cooperative relations with all countries, 
avoiding military alliances and the 
House fervently hopes that such efforts 
will be continued with even greater 
vigour in the service of the 
international  community.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

X "That at the end of the Motion the 
following  be  added,  namely:— 

'and the House notes with satis-
faction that our country, committed as 
it is to peaceful methods, will always 
endeavour to solve the India-China 
border dispute peacefully in 
consonance with our honour and 
freedom.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

3. "That at the end of the Motion 
the following be added, namely:— 

"but regret that the Address does not 
show awareness of the moves both 
within our country and outside among 
Western Powers to put pressure on 
India's policy of peace and non-
alignment with a view first to 
undermining it and ultimately driving 
India to the arms of the Western 
Camp.'" 

The motion was negatived. 

Mn. CHAIRMAN:    The question is: 

4. "That at the end of the Motion 
the following be added, namely:— 

'but regret that the Address does not  
recognise  that  the    state   of  j 

emergency under the democratic 
Constitution as well as of the emergency 
powers in a democratic parliamentary set-up 
does not constitute the way of life to which 
a democratic people can reconcile 
indefinitely and except on grounds of 
unavoidable necessity.'" 

The motion was negatived. 

MR. CHAIRMAN;    The question is: 

5. "That at the end of the Motion 
the following be added, namely:— 

"but regret that the Address does not 
show any awareness of the need for 
reviewing the question of the continuance 
of the state of emergency in the light of 
latest developments as well as experience.' 
" 

The motion was negatived. 

MR. CHAIRMAN;    The question is: 

6. "That at th^ end of the Motion 
the following be  added,  namely:— 

*but regret that the Address does not 
show any concern for the virtual negation 
of certain fundamental rights under the 
emergency nor does it give assurance for 
remedying the situation.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

7. "That at the end of the Motion 
the following be added,  namely:— 

'but regret that the Address does not take 
note of the serious criticisms that have been 
made in a number of newspapers in the 
country about the maimer in which the 
powers under the emergency are being 
used in different States.'" 

The motion was negatived. 
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MR. CHAIRMAN:    The question is: 

8. "That at tho and of the Motion 
the following be  added,  namely:— 

'but regret that the Address does not 
live up to the spirit of our Constitution 
inasmuch as it ignores that the 
emergency powers and the Defence of 
India Rules are being used to cripple the 
Communist Party of India which is the 
principal Opposition in our parliamentary 
set-up.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

9. "That at the end -jf the Motion 
the following be added,  namely:— 

'but regret that the Address does not 
recognise that when tlw principal 
Opposition in a parliamentary set-up is 
thus attacked in the name of emergency 
what really suffers is not merely the 
victim of attack bui the democratic and 
parliamentary svstem as a whole.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

10. "That at the end of the Motion 
the following be added, namely:— 

"but regret that the Addrssi does not 
take note of the fact that 10 members of 
Parliament, nearly 40 members of the 
State Legislatures in India and almost half 
the number of members of the Tripura 
Territorial Council all belonging to the 
Communist Party and Communist Bloc 
have been detained without trial under the 
Defence of India Rules, causing thereby a 
serious injury to the parliamentary system 
itself and robbing vast numbers of 
electors and people and a large number of 
constituencies their representation in 
Parliament and State Legislatures.' " 

The motion was negatived. 

MR. CHAIRMAN;    The question is: 

11. "That at the end of the Motion the 
following be added, namely:— 

ibut regret that the Address does not show 
any awareness to the fact that these large-
scale attaoks against the Communist Party 
including its members in Parliament and 
State Legislatures, trade unionists and 
members of , Kisan Sabhas have only created 
sorrow and apprehensions in the minds of 
India's friends abroad and indeed in the 
democratic circles throughout the world.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

12. "That at the end of the Motion the 
following be added, namely:— 

'but regret that the Address does not 
take note of the fact that many 
newspapers in foreign countries, friendly 
to India and her cause, have been forced 
to the painful necessity of criticising the 
Government of India for these arrests and 
detentions of Communists and other 
progressives under the Defence of India 
Rules, and that the Government should 
not have thought it fit to display any 
sensitiveness to such criticisms coming 
from friendly quarters.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

13. "That at the end of the Motion the 
following be added,  namely:— 

'but regret that whereas the powers of 
Defence of India Rules are primarily 
meant, among other things, for 
preventing any action prejudicial to the 
defence of India, these powers have, 
however, been used to put into prison 
without trial nearly 800 Communists des-
pite the fact that the Communist Party 
and all its members   stand 
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for the defence of the country and for 
building up its defence potential'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

14. "That at the end of the Motion 
the following be added, namely:— 

*but regret that the Address does not 
take note of the fact that the Defence of 
India Rules have been used for arresting 
trade unionists in order to oust them from 
the trade union field and thuis serve the 
interests of the employers and certain 
other elements.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

15, "That at the end of the Motion 
the following be added, namely:— 

tout regret that the Address does not 
take note of the fact that the powers of 
the Defence of India Rules are being 
utilised to arrest members of local bodies 
such as municipalities, Zila Pari-shads 
and Panebayats to change their 
composition and in some cases for 
finding an alibi for superseding 
municipal bodies.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

18. "That at the end of the Motion the 
following be added, namely:— 

<but regret that the Address does not 
take note of the fact that the Union 
Government, instead of trying to restrain 
the State Governments and other 
authorities in the matter of the abuse of 
the powers under the Defence of India 
Rules, are on the contrary in some cases 
at least prodding the State Governments 
to continue arrests and persecutions of 
the Communists and others.'" 

The motion was negativea. 

MR. CHAIRMAN:    The question is: 

17. "That at the end of the Motion the 
following be added, namely:— 

'but regret that the Address reconciles 
to the large scale arrests and detention 
without trial under the Defence of India 
Rules although there is no mentionable 
obstruction of any kind to our defence 
efforts.'" 

The motion was negatived. MR. 

CHAIRMAN;    The question is: 

18. "That at the end of the Motion 
the following be added, namely:— 

'but regret that the Address does not 
show any awareness that arrests and 
detentions without trial in the name of 
emergency are not only unwarranted but 
are contrary to the fundamental princi-
ples of our Constitution and the ways of 
democracy.'" 

The  motion  was negatived. 

MR. CHAIRMAN:    The question is: 

19. "That at the end of the Motion 
the following be added, namely:— 

'but regret that the Address does not 
show any aliveness to ttie fact that under 
the emergency and the Defence of India 
Rules, the police and the bureaucracy 
hav« been invested with unbridled 
powers and are acting in a manner 
extremely harmful to India's fair name 
and democracy.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

20. "That at the end of the Motion 
the following be added, namely:— 

1>ut regret that the Address does not 
show any serious concern about the fact 
that in many cases the emergency powers 
and the powers under the Defence of 
India Rules are being utilised lor reasons 
01 political venaeua   and 
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even for  satisfying  some  grudge 
against       Communists,
 Tra
de 
Unionists and others.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

21. "That at the end of the Motion 
the following be added   namely:— 

"but regret that the Address does not 
show any serious concern for the fact 
that in Tripura which is a Union 
Territory, over . 70 Communists have 
been arrested and detained without trial 
under the Defence of India Rules and 
that most of these detenus have been 
removed to Hazaribagh central jail in 
Bihar thus denying them the 
opportunities of even interviews with 
their families.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

22. "That at the end of the Motion 
the following be added, namely:— 

Txit regret that the Address in this 
connection does not take note of the 
fact that Tripura has only two seats in 
the Lok Sabha and both the elected 
representatives from that Union 
territory in the Lok Sabha are now 
under detention without trial, thereby 
denying, in fact, the electorate and the 
people of Tripura their rightful 
representation in the Lok Sabha.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

23. "That at the end of the Motion 
the following be added, namely:— 

'but regret to note that the Address 
does not show an awareness of the 
serious economic situation facing the 
country.' *» 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

24. "That at the end of the Motion the 
following be added, namely:— 

'but regret to state that contrary to the 
claims made in the Address, the 
agricultural production, especially of 
foodgrains, has come down from 79.7 
million tons in 1960-61 to 78.6 million 
tons in 1961-62 and there is no 
possibility of improvement since then.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

26. "That at the end of the Motion the 
following be added, namely:— 

%ut regret to state that the rate of 
growth of industrial production has been 
declining and the declaration of 
emergency has not helped the country to 
reach better results.' " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

26. "That at the end of the Motion 
the following be  added,  namely:— 

•tout regret to state that while the 
working class has sacrificed a lot to 
increase the production, the owners have 
utilized the emergency to shut down 
factories, to retrench   workers     and     
create 
serious unrest.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

27. "That at the end of the Motion 
the following be added, namely:— 

'but regret to state that the Gov-
ernment has not done anything to curb 
the rapacity of the big business while at 
the same time has used the emergency 
powers to cripple the working class 
movement.' " 

The motion was negatived. 
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MR. CHAIRMAN:    The question is: 

28. "That at the end of the Motion 
the following be added, namely: — 

'but regret to state that no efforts have 
been made to utilise the huge idle 
capacity in various industries, especially, 
the Engineering Industry which could 
serve the Defence purposes. 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

29. "That at the end of the Motion 
the following be added, namely:— 

*but regret to state that the claim 
made in the Address that the National 
Defence Fund has met with generous 
response is practically true inasmuch as 
only the ordinary people have responded 
while the well-to-do people and 
especially the big^business have not 
responded.'" 

The motion was negatived. 

MR. CHAIRMAN;    The question is: 

30. "That at the end of the Motion 
the following be added, namely:— 

•but regret to state that Government 
and bureaucracy have used the 
emergency powers to coerce and 
browbeat the common people while 
leaving the rich people free from any 
obligations.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

31. "That at the end of the Motion 
the following be added, namely:— 

*but regret to state the Address has 
failed to notice the anti-national 
activities of the employers who have 
under the guise and protection of 
emergency sought to take undue    
advantage 

for narrow selfish ends by (i) dismissing 
and victimising in other ways Trade 
Union leaders *and functionaries, (ii) 
refusing out of hand offers of arbitration, 
(iii) intensification of the process of 
issuing charge-sheets, suspension notices 
and imposition of fines, (iv) curtailing 
even normal production, (v) unilateral 
non-observance of normal labour laws 
and regulations etc' " 

The motion was negatived. 

MR. CHAIRMAN:    The question Is: 

32. "That at the end of the Motion 
the following be added, namely:— 

*but regret to state that the Address is 
a certificate of merit to the big business 
for obligations they have not cared to 
discharge.'" 

The motion  was negatived. 

MR. CHAIRMAN:    The question is: 

33. "That at the end of the Motion 
the following be added, namely:— 

'but regret to say that the emergency 
powers have been used by the 
Government, the bureaucracy and the 
Congress Party machinery for narrow 
partisan political ends, for wreaking 
vengeance on political opponents.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

34. "That at the end of the Motion 
the following be added, namely:— 

'but regret to state that the Address 
has failed to take note of the worsening 
unemployment in the country.'" 

The motion was negatived. 
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MR. CHAIRMAN:    The question is: 

3§. "That at the end of the Motion the 
following be added, namely:— 

'but regret that the Address has failed 
to take cognisance of the failure of the 
gold control scheme to disgorge the huge 
hoards of bullion held by rich people in-
cluding ttie erstwhile Maharajas, the 
Nizam and other persons.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

36. "That at the end of the Motion 
the following be added, namely:— 

'but regret to     state that the 
Address is silent on the immense 
.      suffering caused to the five million 
!       goldsmiths        throughout the 
country by the new gold control 
scheme.'" 

The motion was negatived. 

Ms. CHAIRMAN;  The question is: 

37. "That at the end of the Motion 
the following be added, namely: — 

'but regret to state that the Address 
does not mention any measures to 
alleviate the sufferings of the 
goldsmiths.'" 

The motion was negatived. MB. 

CHAIRMAN; The question is: 

38. "That at the end of the Motion 
the following be added, namely: — 

'but regret to state that the Address 
does not make any mention of any 
proposal to take over the huge hoards of 
gold in bullion held by the princes and 
businessmen.'" 

The motion was negatived. 

Ma. CHAIRMAN;  The question is: 

39. "That at the end of the Motion 
the following be added, namely: — 

•but regret to   state    that   the 
Address does not make any men- 

tion of the Government's intention to 
amend the Constitution in order to 
legalise certain land reform measures 
declared ultra vires of the Constitution 
by Higfc Courts and the Supreme 
Court.'" 

The motion was negatived. 

MB. CHAIRMAN; The question is: 

40. "That at the end of the Motion 
the following be added, namely: — 

'but regret that the Address does not 
give any assurance that the status of 
Jammu and Kashmir as a constituent 
State of the Indian Union will not be 
made, directly or indirectly, a subject 
matter of negotiation in the Indo-
Pakistan talks or otherwise.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

41. "That at the end of the Motion 
the following be added, namely:— 

'but regret that the Addrew does not 
give any assurance that the basic policies 
of the Government with regard to the 
public sector will not be in any manner 
modified and that no new concessions 
will be given to the private sector and to 
the detriment of the public sector.'" 

The motion was negatived. 

MR. CHAIRMAN; The question is: 

42. "That at the end of the Motion 
the following be added, namely: — 

'but regret that the Address does not 
show any concern at the decision to 
remove the restriction on foreign 
participation in the Indian shipping.'" 

The motion was negatived. 
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MR. CHAIRMAN; The question \.r. 

43. "That at the end of the Motion  
the following be added, namely: — 

'but    regret that    the Address   i does 
not show any concern at *he   , present  
moves  for  wider  concessions to private 
sector in defence industries.'" 

.The motion was negatived. MR. 

CHAIRMAN;  The question is[ 

44. "That at the end of the Motion 
the following be  added,  namely: — 

'but regret that the Address does not 
give a clear assurance that the defence 
industries to India wili be developed in 
the public sector alone'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

45. "That at the end of the Motion 
the following be  added,  namely: — 

'but regret that the Address does not 
take note of the fact that unemployment 
in West Bengal is growing and that last 
year nearly 4 lakhs of unemployed 
persons registered their names in the 
Employment Exchanges but did not get 
employment.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

4G. "That at the end of the Motion the  
following  be  added,   namely: — 

'but regret that the Address does not 
take due note of the fact that the price 
of rice is rising in places like West 
Bengal and there is   a   shortfall   in   
production.7" 

The motion was negatived. 

MR. CHAIRMAN;  The question 1st 

47. "That at the end of the Motion the 
following be  added,  namely:- 

'but     regret     that  the Address does 
not still recognise the need for 
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nationalisation of banking, mining, jute 
and sugar industries with a view to 
meeting the urgent needs of 
development.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

48. That at the end of the Motion the 
following be  added,  namely: — 

'but regret that the Address does not 
take note of the fact thai some influential 
daily papers in Calcutta and other places 
are inciting people to violence against the 
Communist Party, trade unions and are 
carrying on vicious attacks against India's 
basic policies such as the policy of non-
alignment as well as personal and 
scurrilous attacks against the Prime 
Minister and Acharya Vin'oba Bhave.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is' 

49. That at the end of the Motion 
the following be  added,  namely: — 

but regret    that   the Address does not 
draw the attention    of 
the country to the serious threat posed to 
its future by the forces of Right reaction.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

50. "That at the end of the Motion 
the following be added, namely: — 

'but regret that the Address does not 
take due note of the fact that the so-called 
Defence Committees are being filled with 
people who are avowed opponents of 
India's basic policies.'" 

The motion was negatived. 



957      Motion of Thanks on    [ RAJYA    SABHA ]      President's Address       958 

MR. CHAIRMAN;  The question is: 

51. "That at the end of the Motion 
the following be added, namely: — 

'but regret that the Address does not 
take note of the fact that Journals, 
supporting the basic policies of the 
Government of India, have been ordered 
t'o furnish security deposits under the 
Defence of India Rules, as for example, 
Tripura Katha in Agar-tala.'" 

The motion was negatived. MR. 

CHAIRMAN;  The question is: 

52. "That at the end of the Motion 
the following be added, namely: — 

'but regret that the Address does not 
take due note of the resumption of the 
underground nuclear test by the U.S.A. 
in disregard 'of the appeal of the U.N. 
General Assembly for a nuclear test ban 
agreement.'" 

The motion was negatived. 

MR. CHAIRMAN;  The question is: 

54. "That at the end of the Motion the. 
following be added, namely:— 

'but regret that the Address does not 
warn the people of tne country against 
pressures on India by Western Powers 
over the question  of Kashmir.'" 

The motion ivas negatived. 

MR. CHAIRMAN:  The question is: 

56. "That at the end of the Moti'on the 
following be added, namely: — 

'but regret that the Address does not 
tell the people that in order to build up 
defence ana strengthen the country, 
India, a peace-loving nation, does not re-
quire any war-like propaganda or war 
histeria of any kind.' " 

The motion was negatived. 

MR. CHAIRMAN; The question is: 
57. "That at the end of the Motion 

the following be added, namely: — 

'but regret that the use of such 
expressions as 'war efforts', 'preparing 
for a long war' in official utterannces 
does not conform to India's basic policy 
and only he'.ps her position misunder-
stood'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

58. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
caution the country against the legitimate 
sentiments of the people for strong 
national defence being exploited by reac-
tionary forces with ulterior political 
designs'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

60. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that no steps have been 
taken to curb the control of newspapers 
in the country by a handful  of big    
business    houses 
and  monopolists.' " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

61. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
recogn'se the ianger to democracy arising 
out of the control of India's newspapers 
by a handful of industrialists and mil-
lionaires.' " 

The motion was negatived. 
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MR. CHAIRMAN;    The question is:   | 

62. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Government have 
not taken effective steps under the Gold 
Control Order to compel the owners of 
gold bars, gold bullions etc., to declare 
such non-ornament gold in their 
possession.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

63. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Government did not 
take steps in time to prepare an inventory 
of all gold deposits in the security safes 
in the banks, thereby helping the gold 
there to disappear.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

64. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
see the need for at least suspension of all 
payment of privy purses to the wealthy 
former Princes during the emergency.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

65. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that '.he Address does not 
take serious note of the fact that the big 
business families have made 
insignificant contributions to the 
National    Defence 

Fund from their personal funds, while 
trying to pass off the contributions of the 
companies under their control as their 
own personal contribution.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

66. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Government are 
permitting the private sector to enter 
certain fields of defence industries.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

67. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that in the Address there ?s 
no mention of the pitiable condition of 
the Scheduled Castes, Scheduled Tribeg, 
the Buddhists and the weaker sections of 
the country.' " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

68. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that in the Address there is 
no mention of the help given by Soviet 
Russia in economic and defence spheres 
and the policy adopted by her which has 
helped    India much.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

69. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that there is no mention in 
the Address of the serious 
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negligence on the part of the 
Government for not recruiting to 
reserved posts from the duly qualified 
Scheduled Castes and Scheduled Tribes 
candidates particularly to the posts of 
Grade I and II.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

70. "That at the end of the Motion the 
following be added, namely: — 

'but regret that the Union Government 
have failed to— 

(a) solve the land problems; 

(b) implement the land reforms by 
fixing ceiling of land holdings; and 

(c) distribute the cultivable 
lands to the landless people in the 
country.'" 

The motion was negatived. 

Vta. CHAIRMAN:    The question is: 

71. "That at the end of the 
jJotiou the following be added, 
name'/y:— 

'but regret that the Address has failed 
to show the measures by which the 
standard of living of the common people 
is proposed to be raised.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

72. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address has not 
taken any note of the large-scale 
unemployment prevailing in the country, 
particularly among urban landless 
agricultural 

labourers and has failed to suggest a 
concrete and extensive programme for 
the solution of these burning problems.'" 

Tlie motion was negatived. 

MR. CHAIRMAN:    The question is: 

73. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
mention about the increase in retail 
prices of essential commodities which 
are going up gradually.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

74. "That at the end of the 
Moti n the following be added, 
namely: — 

'but regret to note that there has been 
no mention of the na-t'onal resolve to 
recover the territory occupied by the 
Chinese by aggression and the steps to be 
taken to implement the national 
resolve.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

75. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret to note that there has been 
no mention of the deteriorating condition 
in agricultural production and the steps 
to improve the same.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

76. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret to note that the Address    
significantly     does    not 
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mention the programme of social 
security contemplated in the Third Five 
Year Plan and creates doubt in the minds 
of the weaker sections of the community 
of being neglected  in the  emergency.' (' 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

77. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address fails to 
reiterate the nations firm resolve, as 
solemnly and unanimously expressed by 
Parliament on November 14, 1962, 'to 
drive out the aggressor from the sacred 
soil of India, however long and hard the 
struggle may be.'" 

The motion was negatived. MR. 

CHAIRMAN;    The question is: 

78. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret the omission in the Address 
to Indicate concrete plans or measures to 
prosecute vigorously the war for the 
liberation of the Indian territory from 
Communist China's occupation and for 
the restoration of India's territorial 
integrity.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question1 is: 

79. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that in spite of the 
continued occupation of India's territory 
by the Chinese Communists and the need 
of emergent action to combat it, the un-
due emphasis laid in the Address on 
peaceful methods is calculated to 
undermine the morale of    the 

people and rob the national crisis of its 
content, cf urgency, and the 
Proclamation of Emergency is being 
continued mainly to strengthen the party 
in power.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

80. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret the failure of the 
Government to step up efforts to ensure 
wholehearted and effective flow of 
military aid from all friendly  countries.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

81. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address fails to 
reiterate the nation's solemn resolve, 
embodied in the Resolution unanimously 
adopted by Parliament on November 14, 
1962, 'to drive out the aggressor from the 
sacred soil of India however long and 
hard the struggle may be', and further to 
indicate concrete measures for vigorous 
prosecution of the war to liberate Indian 
territory from Communist China's 
occupation, and for the restoration of our 
territorial integrity.' " 

The motion was negatived. 

MR. CHAIRMAN:     The question is: 

82. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret the failure to take note    of 
the    anaemic stagnation 
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that has overtaken   the   national 
economy, and to formulate effee-tive 
measures with a view to gearing it up for 
the urgent requirements of Defence and 
Development.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

83. 'That at the end of the Motion the 
following be added, namely: — 

'but regret the failure to utilise the 
state of emergency for the maximum 
mobilisation of the people's energies as 
reflected in the patriotic upsurge in the 
wake of the massive invasion of our 
country by Communist China.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

86. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
make a mention of the tendency of 
Government rf amending the 
Constitution according to its convenience 
and acting sometimes even against the 
original spirit of the Constitution.' " 

The motion was negatived. 

MR. CHAIRMAN:     The question is: 

87. 'That at the end of the 
Motion the following be added, 
namely: — 

'but regret that while a feeling has 
been expressed that ever since the 
constitution of our Republic, the 
Parliament has had to face difficult 
problems and to shoulder heavy 
responsibilities, the Address does not 
make a mention of many of the problems 
that cropped up because of the mistakes 
on the part of Govern- 

ment and owing to the fact that they had 
been living in the world of    
imagination.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

88. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
take note of the failures and the wastage 
in various projects.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

89. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
take note of the deteriorating economic 
condition and increasing hidebtedness of 
the farmers'. " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

90. "That at the end of the 
Motion the following be added, 
namely: — 

regret that the Address does not 
suggest any measures to remove 
unemployment which is on the increase 
due to industrialisation among working 
classes, such as oilmen, cobblers, 
blacksmiths, potters, etc., who are spread 
all over India'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

91. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret    that    the    Address 
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does not take note of the unemployment 
among the goldsmiths by the new gold 
policy and of the problems     arising 
'herefromj'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

92. "That at the end of the Motion the 
following be added, namely: — 

'but regret that the Address does not 
take note of the acts of highhandedness, 
looting and incursions, etc. by the 
Pakistanis in Indian territory'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

93. "That at the end of the Motion the 
following be added, namely: — 

'but regret that there is no mention in 
the Address of the land and money that 
had to be sacrificed as a result of the 
agreements made with Pakistan.' " 

The motion was negatived.i 

MR. CHAIRMAN:    The question is: 

94. "That at the end of the Motion the 
following be added, namely: — 

'but regret that the Address does not 
take note of the excesses made and being 
made for making collections for the 
National Defence Fund'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

95. "That at the end of the Motion the 
following be added, namely: — 

'but  regret that    the     Address does 
not take note    of the    fact 

that the gold control rules have been 
formulated in order to conceal the failures 
of the adminis-stration in various 
measures adopted by it to check the 
smuggling in gold, resulting in country-
wide loss of confidence, disorder and 
unemployment among the goldsmiths'." 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

96. "That at the end of the Motion the 
following be added, namely: — 

'but regret that the Address does not 
make a mention of the inequality created 
by Government by arranging for giving 
one day in a month for the Defence La-
bour Bank by the people in the rural areas 
and exempting the people of urban areas 
therefrom'." 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

97. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that there is no mention in 
the Address of the deterioration in 
foreign trade, foreign exchange and the 
economic condition of   the country'." 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

98. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
suggest appropriate action against those 
citizens who have extra-territorial 
loyalties which living in India'." 

The motion was negatived. 
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MR. CHAIRMAN:    The question is: 

99. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that there is no mention in 
the Address of safeguarding the relics of 
Indian Art scattered in the different parts 
of the world.' " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

100. "That at the end of the 
Motion the following be added, 
namely: — 

"but regret that the Address does not 
contain any indication of a 
reconsideration of the decision to make 
English an associate official language in 
view of the public opinion aroused 
against that decision.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

101. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that there is no mention in 
the Address of the defensive measures 
taken in view of imminent threat to the 
borders of Bhutan and Sikkim posed by 
the concentration of Chinese armies in 
Chumbi Valley.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

102. "That at the en& of the 
Motion the following be added, 
namely: — 

"but regret that there is no mention in 
the Address of merging NEFA with 
Assam and of making a change in the 
policy in regard to NEFA.' " The motion 
was negatived. 

MR. CHAIRMAN:    The question is: 

103. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
take into account the danger posed to the 
economy of the country as the targets of 
agricultural production under the Plan 
have so far been achieved.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

104. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
take note of the fact that the Tripartite 
Agreement has not been observed in an 
appropriate manner by the proprietors 
and mill-owners.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

105. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address does not 
contain any direction in regard to 
recovering Indian territory occupied by 
China and Pakistan.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

106. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that there is no mention in 
the Address of the fact that our Army 
was unprepared in NEFA.'" 

The motion was negatived. 
 



971 Motion of Thanks on     [ 25 FEB. 1963 ]       President's Address       972 

MR. CHAIRMAN:    The question is: 

107. "That at the end of the 
Motion the following be added, 
namely:— 

"but regret that there is no mention in 
the Address of Imparting compulsory 
military training to ablebodied persons 
and of repealing the Arms Act.' " 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

108. "That at the end of the 
Motion the following be added, 
namely:— 

*but regret that the declaration 
regarding Jammu and Kashmir being a 
part of India has not been reiterated in 
the Address nor any light thrown therein 
on the talks being held with Pakistan on 
the issue of Kashmir.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

109. "That at the end of the 
Motion the following be added, 
namely: — 

"but regret that there is no indication 
in the Address regarding the merging of 
NEFA in Assam and for bringing about 
fundamental changes in the administra-
tion there.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question Is: 

110. "That at the end of the 
Motion the following be added, 
namely:— 

*but regret that no mention has been 
made in the Address of the measures to 
be adopted for ending the crisis created 
by the illegal entry of Pakistanis into 
Assam on a large scale.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

111. "That at the end of the 
Motion the following be added, 
namely:— 

'but regret that the Address is silent 
about the adoption of effective measures 
to check the disturbances caused by 
hostiles in Nagaland.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

112. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address makes no 
mention of the widely prevailing public 
discontent against the decision to make 
English an associate official language for 
an indefinite period after 1965.*" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

113. "That at the end of the 
Motion the following be added, 
namely:— 

'but regret that no assurance has been 
given for check1 ng the rise in the price 
of gold that has come about as a result of 
the gold policy of Government and for 
speedily providing alternative sources of 
livelihood to the goldsmiths.* " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

114. "That at the end of the 
Motion the following be added, 
namely:— 

'but regret that the Address makes no 
mention of   increasing 
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the price of sugarcane and of reducing 
the excise duty on sugar to remove the 
difficulty which is being faced by the 
sugar industry as a result of the fall in the 
production of sugaicane.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

115. "That at the end of the 
Motion the following be added, 
namely:— 

*but regret that no indication has been 
given for the withdrawal of the action 
taken against the employees who took 
part in the last general strike of the em-
ployees of the Central Government.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

116. "That at the end of the 
Motion the following be added, 
namely: — 

but regret that no decision has been 
taken to give representation to all 
patriotic parties in the National Defence 
Council and the Central Citizens' 
Council.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

117. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the Address makes no 
mention of the failure of the 
administration to suppress firmly the 
fifth column activities.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

118. "That at the end of the 
Motion the following be added, 
namely: — 

but regret that attention has not been 
drawn in the Address towards the need of 
a radical change in the foreign and de-
fence policies of the Government of 
India which are responsible for the 
aggression committed by Communist 
China.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

119. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that Address has not drawn 
attention towards the need for a radical 
change in the foreign and defence 
policies of the Government of India and 
has not condemned the efforts made by 
the Government of India even now for 
obtaining recognition for Communist 
China in the U.N.O.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

120. "That at the end of the 
Motion the following be added, 
namely:— 

•but regret that Government have not 
been advised to follow the nationally 
beneficial policy of starting negotiations 
only after driving out the Chinese beyond 
the 15th August 1947 line.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

121. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that the fact that the 
Government of India committed a 
blunder in accepting the Chinese 
suzerainty over Tibet, ha« not been 
mentioned in the Address.' " 

The motion was negatived. 
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MR. CHAIRMAN:    The question is: 

122. "That at the end of the 
Motion the following be added, 
namely:— 

"but regret that the Colombo 
Proposals were accepted without 
obtaining the approval of the Parliament.' 
" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

123. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that attention has not been 
drawn in the Address towards the failure 
of Government in all the fields of 
production, viz., agriculture, industry and 
arms.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

124. "That at the end of the 
Motion the following be added, 
namely:— 

•but regret that no suggestion has been 
made for taking effective steps towards 
securing socioeconomic equality for all 
the citizens.' " 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

125. "That at the end of the 
Motion the following be added, 
namely: — 

•but regret the indifference of the 
Government towards introducing the 
people's language for the establishment 
of democracy.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

126. "That at the end of the 
Motion the following be added, 
namely:— 

'but regret that the attention has not 
been drawn towards the necessity of 
immediate formulation of a scheme for 
settling the homeless (nomadic) 
backward classes.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

127. "That at the end of the 
Motion the following be added, 
namely:— 

'but regret that attention has not been 
drawn in the Address towards the non-
essentiality of the Defence of India Act 
in the present hour of cease-fire.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

128. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that attention has not been 
drawn towards the failure of Government 
in checking the rising prices by bringing 
about an equitable balance in the prices 
of vital agricultural and industrial 
commodities.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

129. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret that attention has not been 
drawn in the Address towards the failure 
of Government's policy in formine n 
truly 
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casteless national    army    during this 
period of emergency.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

130. "That at the end of the Motion the 
following be added, namely: — 

'but regret that no emphasis has been 
laid on the need for the formulation of a 
truly dynamic and independent non-
aligned policy in place of the non-aligned 
foreign policy of the Government of 
India.'" 

The motion was negatived. 

MR. CHAIRMAN:    The question is: 

137. "That at the end of the 
Motion the following be added, 
namely: — 

'but regret the failure of Government 
to replace their plan by a Victory Plan, 
based upon: — 

(i) whatever national resources can 
be mobilised thr ugh only such 
taxation and public loans as can be 
raised without endangering the na-
tional economy and entrenching too 
much upon the slender resources of the 
masses of our country; 

(ii) the whole-hearted assistance of 
all friendly and democratic countries 
through our firm alliance with them in 
resisting and containing Communist 
Chinese expansionism; 

(iii) the elimination of all wasteful 
expenditure.'" 

The motion was negatived. MR. 

CHAIRMAN:    The question is: 

138. "That at the end of the 
Motion the following be added, 
namely: — 
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but regret the failure of the 
Government to indicate any definite steps 
to protect peasant proprietorship to serve 
remunerative level of agricultural prices 
and to provide other incentives to agri-
cultural production.'" 

The motion u>as negatived. 

MR. CHAIRMAN:    The question Is: 

139. "That at the end of the Motion the 
following be added, namely: — 

'but regret the oppressive Gold Control 
which offends the deepest public 
sentiments and robs millions of highly 
skilled artisans of their independent 
means of livelihood and undermines the 
rural credit.' " 

The motion was negatived. 

MR. CHAIRMAN: I shall now put the 
Motion to vote: 

The question is: 

"That an Address be presented to the 
President in the following terms: — 

'That the Members of the Rajya Sabha 
assembled in this Session are deeply 
grateful to the President for the Address 
which he has been pleased to deliver to 
both the Houses of Parliament assembled 
together on the 18th February, 1963.'" 

The motion was adopted. 

MR. CHAIRMAN: The House stands 
adjourned till 11 A.M. on Wednesday, the 27th 
February, 1963. 

The House then adjourned at rive 
of the clock till eleven of the clock 
on Wednesday, the 27th February,  
1968. 


